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COUNCIL OF STATE. 
Tkunaay, 12th Aug'U-Bt, 194."1. 

The Council met in the Council Chatnber of the Council House at Eleven of the 
Clock, the Honourable the President in the Chair. 

MEMBER SWORN 
The Honourable Mr. Narayanan Raghavan Pillai (Commerce Secretary). 

QUESTIONS AND ANSWERS. 
UNITED NATIONS CONlI'EB.BNCB ON FOOD AND AGRICULTURE AT HOT SPRINGs. 

132. THB HONOURABLE RLiA YUVERA,J DUTTA SINGH: (a) Is it a faot 
that about 38 nations took part in a conference with the United States on post-war 
food problems about the last week of April 1943, which was held in the U. S. A. which 
among others considered the po88ibilities of international agreements designed to 
assure efficient production of essential agrioultural products at prices equitable to 
both the consumer and the producer 1 

(6) Was India invited and represented in this Conference and if 80, by whom 1 
What were the decisions arrived at in this conference so far at least as India is con-
cerned? 

THE HONOUBABLE MR. N. R. PILLAI: The United Nations Conference on 
Food and Agriculture was held at Hot ~dprings, Virginia, and lasted from May 18th 
to June 3rd. Forty-four nations were represented at the Conference. The Indian 
Delegation consisted of- • 

Sir Girja Shankar Bajpai, Agent General for India, Washington; Chairman of 
the Delegation. 

Sir Phiroz Kha.regat, Vice Chairman, Imperial Council of Agricultural Research. 
Sir David Meek, Indian Trade Commissioner, London. 
Mr .. H. S. Malik, Indian Trade Commissioner, New York. 
Dr. W. R. Aykroyd, Director of the Indian I,nstitute of Nutrition Research. 
The resolutions and recommendations of the Conference are embodied in a. 

document known as the Final Act of the Conference, a copy of which has been placed 
in the Library of the Lgislature. 

THE HONOUBABLB MR. HOSSAIN IMAM: No reply has been given to part 
two of the question, Sir. 

THE HONOlTRABLB MR. N. R. PILLAI: I would beg my Honourable friend to 
have a look at the document called the Final Act of the Conference. 

lNTu-ALLIBD T~TILB CONFERBNOB. 
133. THE HONOURABLE R.u;.A YUVERAJ DUTTA SINGH: Will Government 

state whether India has been invited to attend a full-scale conference to-which repre-
sentatives from the Dominions and the Allied countries have been invited to discuss 
and settle the-distribution of tlj,e World's textile supplies during the duration of the 
war, and some years of peace 1 If SO, who is to represent II!dia.; and what steps 
have Government taken, or propose to take to safeguard the textile and other allied 
interests of India, against unfair foreign and international competition 1 

THB HONOUlU.BLlII MR. N. R. PILLAI: Government are not aware that any 
such Conferenr.e is being convened, but they understand that the Combined Pro-
duction and Resources Board and United States of America have been making, in 
respect of textiles of all kinds, a survey of the production and requirements of the 
United Nations. 

THE HONOUBABLE MR. HOSSAIN IMAM: Have the Government of India 
lIubmitted any memorandu~ on this subject ~ .. . 

THE HONOURABLB MR.;.,N. R. PILLAI: No, Sir. 
THB HONOUBABLE MR. HOSSAIN IMAM: Have the)' been invited ? 
THE HONOUBABLE MR. N. R. PILLA!: No. Sir. 

( 179 ) 



l~O COUNCIL OF STATE [12'1'11 Ar.c.;. 1948 
NUMBER OF ApPOINTMENTS CREA'fED IN THE FOnD DEPARTMENT. 

134. TmI: 1l0NoUlUBLE MR. HOSSAIN IMAM: Will Government give the 
fonowing information about the Fodtl Depa.rtment of the Government of India :-
(11) The number of posts created tdtwe 1st March, Hl43 by different sa.la.ry grades ; 
(II) the number of HinduR, Muslims a.nd Europeans and other!! appointed in {,Rrh grade; 
(c) w,hetht'!" communal proportiOlll~ apply to tht\.'1c. if not, how were they f'Xf·mpt.ed 
from the Home Dppartment 1934 circulars; (d) the number of posts (by pay gradP/!) 
advertised and proposed to be advertised in the neRr future; (e) full ~tatem('nt of the 
proposed line of action of" the Food Department to tackle the situat,jon ; (J) a 
categorical statement whether price fixations ~ill be adopted for wheat and rice 
in the current financial veal' or not 'I . 

M.uOR"GENERAl. niE HONOURABLE E. woon: Parts (a) and (b) A state-
.ment, giving the I'f'qnir'ed information has been laid on the tahle of the Hon",!'. ' 

Part (c)-Yes . 
. Part (d)'""7" 
Gazetted- . 
I post of Deputy Regional Food Commissioner-pay Rs. 1,000-1,500. 
1 post of Assistant Regional Food Commissioner-pa.y R8. 600-800. 
7 posts of·Area Inspectors of Food-pay Rs. i,OOO-],500. 

50 posbl of Resident Inspectors-pay Rs~ ar>O-800. 
7 posts of Hygit'nc Officers-pay Rs. :i50-800. 
N rm-gazetted- ' 
4 PORts of AcC'eptance OffiCCl'H"':pa)' RH. 175. 
I post of Estimator-pay IIpto RR. 250. 
:sO posts of Atfalytical Chemists-pay between Rs. 150 to 300. 

.. 1 post of Stenographer-pay Rs. 125-300. 
Parts (e) and (!)-Government propose to cover thes~ pointH during the dis 

CUHHion on t.he food Rituation shortly to take place. 
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1~4 [12TH Auo. 1943 C01.l!'{CIL O}' STATE 
~ .. 

UOSTS INOlTRRED IN ;DELHI PRoVINOE ON SLIT TlU1NCHES AND SHELTERS. 
135. THE HONOUlUBLE MD.. HOSSAIN IMAM: Will Government state the 

coats incurred in the Delhi Province (a) in makng slit trenohes and refilling them in 
1942; (b) in building other shelters; and (c) the average cost of each. 

TuE HONOURABLE SIR JWALA PRASAD SRIVARTAVA: (a) Cost incurred 
in making slit t,renches and refilling them-Its. 74,109. (b) Cost incurred in building 
other shelters-&!. 1,10,357. (c) AvcragecoRt of l'ach-(i) Sheltel'-I,269. (ii) 
'l'rench-about RI!. 45. 

RELAXATION OF LIGHTING RESTRICTIONS. . 
136. TuE HONOUlUBLE MIt: HOSSAIN IMAM: ·Will Government state the 

Ifteps they have taken to reduce th(' expenses undel' the Civil Defence Department 
due to decrease in dangers of air raids and increased defence arrangements 1 

THE HONQURABLE SIB JW ALA PRASAD SRIVASTAVA ~ It would not be 
in the public interests to give any details of the adjulltment of India's Air Raid 
Pt'6C&tltioDS to the changes in the general strategical Hituation. The Honourable 
Member may rest assured that this matter is constantly under review and that 
adequate steps have been taken to Nllfure that p{~r80nriel and mates:ial are not locked 

, up in such defensive measureH. 
STEPS TAKEN TO REDUCE EXPENDITURJo: ON (.'!VlL DEFENCE. 

137. THE HONOURABLE MR. HOSSAIN IMAM: Do Government propose to· 
relax the restrictio'n.'1 of lighting in far off' places like Bombay; if not, why not! 

THE ij.ONOURABLE SIR JW ALA PRASAD SRI V AST A VA: Lightingrpstric. 
tio1l8 have been relaxed over' the greater part of India. Where th(~y have been main. 
tained it has been on account of necessity imposed by (:ollsiderations· of naval, military 
and air HCcllrit,y. The quest,ion whether a relaxation of th{' lighting rest.rictionM in 
Bombay is possible is undE'r consideratioil. 

PAY OF AMERICAN FORCEIS. 
I:J8. THE HONOURABLE MR. HOSSAIN IMAM: WID .Government make & 

clear and comprehensive statement about the proced.lue adl>pted to meet the rupee 
expenses on supplies and pay of the American Army and Air Force 1 What wU' 
the amount in 1942-43 and how much of it was charged to l>llr Defence Estimatee 
an(i how much recouped 1 

THE HmWURABLE MR. C. E. JONES: The pay of American ForceR in India is 
met by the United States Government under its own Itrrangementll. The amount ia 
not known and none of it is paid for by the Government of India. . 

Expenditu", on suppliell is met partly by the American Forces themselveS and 
partly by the Government of India .under reciprocal LeaHC."-Lend arrangements . 

.As regardlf the a.rnount of the latter, .T am not in a position to give figures at pre. 
sent, as the task of evaluating aU Rervices rendered is not yet. completed. 

THE HONOURABLE MR. HOSSAIN IMAM: Wit,h whom havt' the UnitNl States 
(}Qvernments arrangements for getting rupee supplies 1 

THE HONOURABLE MR. C. E. JONES: In the usual way, Sir. The American 
Government buys with dollars. . 

THE HONOUlUBLE MR. HOSSAIN UIAM: Whitt happens to t.hose dollars 
which are acquired by the Reserve Bank ? 

THE HONOURABLE MR. C. E. JONES: Exactly the same as happens to the 
dollars which accrue to India lIS a result of n. favollrabl('! balance of trade if and 
when that happens. 

THE HONOU1LuiLE MR. HOSSAIN IMAM : Will the Honourable Member 
give us some figure about the dollar balances which the Reserve Bank have acquired , 

TaE HONOURABLE MR. O. E. JONES: I should like to have notice of that 
question, Sir. . 
NAMES OF CONTRACTORS AND RATES AT WHICH THEY 81'PPLY BEEF TO THE AMERICAN 

AND BBITISB FOJWES. , 
139. THE HONOUlUBLE MR. HOSSAIN IMAM: Will Government lay on tho 

table a statement giving the names of the big contractors for the supply of beef to 
the American and British Forces in India and the rates of as many as possible in 
the Eastern Command , 

HIs EXOELLENCY THE COMMANDER-IN.CHIEF: Information to enable me 
to anlilwcr the first part of t.he queRtion is not readily available and its collectiOD 
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would involve an amount of time and labour that would not be justifiable in war·time 
MesFlrrl. ARRociated Livestock Farms, Ltd., Calcutta, are the contractOrR for most of 
the Eastern Army area and their rates vary from Rs. 12-8-0 _to RH. 18-12-0 pt'r 100 
lbs~ according to the locality in which thtl meat is required. 

COST 010' MAINTAINING PRISONERS OF WAlt. 
140. THE HONOUlUBLE'MR. HOSSAIN IMAM: Will Government givc the eost 

of maintaining Prisoners of-War in eaoh of the years 1940-41 to 1942.4:l; and how 
much was paid by H. M. G. and Indian States 1 

HIS EXCELLENCY THE COMMANDER'IN ·CHIEF: The figureH in respect of 
cost of maintenance of prisoners of war in India are as follows :-

( In lakhs of rupees.) 
J \)40-4] 70 
IIl41-4:! 8,64 
1942-43 1i,78 . 

The entire expenditure in respect of maintaining prisoners of war iH being bo~nc 
by His Majesty's Government. 

THE HONOURABLE PANDlT HIRDAY NATH KUNZRU: May we know what 
WR!; the total number of prisonen; on whose account this expenditure was incurred ? 

HIS EXCELLENCY THE COMMANDER·IN·CHIEF: I am afraid I have not got 
allY information with mt'. 

• THE HONOURABLE MR. HOSSAIN IMAM: Do the figureH include the capital 
expenditure and the current expenditure 61' the current expenditure only! 1 think 
the. Finance Secretary should reply to it. 

HIS EXCELLENCY THE COMMANDER.IN·CHIEF: I should like notice of that 
question. . 

THE HONOURABLE MR. C. E. JONES: I also would like to have notioe of t.ha~ 
question. 

MANUFACTIJRE IN THE U. S. A. OF DEHYDRATED AND PULVERIZED MEAT. 
141. THE HONOURABLE MR. HOSSAIN IMAM: Is Government aware that 

dehydrated and pulverized meat is being manufactured in U. S: A. for nearly a year ~ 
Has Government made or proposed. to make arrangements for its import for 
U. S. A. and other white forces &ad the allied prisoners of war; if not, why not 1 

MAJOR GENERAL THE HONOURABLE E. WOOD: Yes. Government are aware 
that dehydrated meat is being manufactured in America and in certain other allied 
oountrieH. But in the difficult shipping position it is the accepted p~licy not to em· 
ploy shipping for any particular commodity that can be and is being manufactured 
in the country where the goods are required for consumption. 

TELEGRAM FROM VISCOUNT WAVELL THANKJNG THE MEMBERS OF 
THE COUNCIL OF STATE FOR THEIR CONGRATULATIONS. 

'IRE HONOURABLE THE PRESIDENT: Honourable Members, I would like to 
read to you, particularly as I have been requested to do 80, a me8S&ge which I have 
received from Viscount Wavell in reply to the meBSage I sent him :-

.. Many thanka for your tele;ram oonveying to me tbe oongratulatiOl1ll'and good willhe8· 
of the Counoil of State. Will you kindly pas. my thanks on to the Counoil and say how much 
I appreciate this mel\llage from my former eon_gues. WaveJl." (A""lcit"'~') 

MOTION BE FOOD SITUATION. 
M..uOR·GENE.BAL THE HONOURABLE E. WOOD (Food Secretary): Mr. 

President, I move that :-
" The food situation in India be taken into consideration". 
The subject is a vast pne. I propose to confine myself to the main pOUlts that 

govern and regulate the situation . today. I propose to speak therefore on three 
general headings :-' . 

(a) Certain fundamentals of the food problem that are peculiar to India. 
(6) To examine the reasons for an insufficient degree of success in the last six 

months. 
(c) To point to the position today and the task for the future. 

Throughout the remarks I shall make I shall refer only to provinces and will le&v~ it to 
Honourable Members to judge the application and cOllOection of such remarks to 
lDdian States. 
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But before I approach those three matters I am anxious to make clear an import-
ant and substantial point to whirh I shall repeatedly make reference. I refer to the 
little recognil!ed but none the leR!! indisputa hIe fact that for the eXtI('ution of food 
policy in this country, whatever that policy may be, t,hVt' is but one il1strun'Wut and 
one machinery. That instrument ami that machinery II! found in the adminiBtratit>e 
orgol"i8ations of the prOvinc,'CH. I wish to make clear that not only have the C'..entral 
Government no exc('utive instnlment or machinery for the day-to.day exocution of 
food administration hut t.hat it would be improper for the Centre to attempt to build 
up such instrument and impossible to do so even were it deemed desirable so to do. 
lt would be impropt'r beelluse food administration means the exercise of controls and 
('ontroll'l mean'the exercise of statutory powers which in a province must be exercised 
by the Provincia.l officers ttnder the guidance and direction of~heir own Governments. 
Wertl those powers to be exercised by another set of officers there could but emerge 
<.on fusion , ('onflict and delay. It is impossibl~nd I say it it! impossible for the 
obvioul! rell.8<m that it WQuld bt> impossible to duplicate a staff!!O expensive as to 
echo or almost echo a totality of the administrative organisations of all Provinoos and 
States. The peJ'l!Onnel for such purpose do not exist in the country. But quite 
apart from these and any other issue the Provincial Governments have made known 
'firmly and clear~y their wish. They are firmly and clearly of the unanimous view that 
whatever the Centre requires to be done in the matter of food administration in tbe 
province shall be done by the province. To express the matter in more familiar 
terms and in respect of food administration the Food Department is in the position 
of being a general headquarters and the formations containing the troopR are in the 
provinces. It is essential that this position be recognised by anyone who att.{'mp~ 
to examine the food position in India. It means that· while the CentJ't' l'an plan, 
co-ordinate, assist and direct it is dependent for execution on the administ.rations of 
the provinces. It means more than this: it means that the measures of IIU<'(~ of 
food administration in India depend in the aggregate, and in the ultima.t.t' re8(.rt, on 
the efficiency or otherwise of food administration by the provinl'es. 

I now approach the first of the three matters I wish to place before the House. 
I refer to certain fundamentals of the food problem that are peculiar to India. I 
would preface my of>eervatioDs, however, by some comment 011 t.he import-an(1E' of 
physical control as a basis for any other form of (lontrol-price control, distribution 
cont.rol, or whatever control. The fundament.al pre-requis~te and nt'('.essity ill phyai. 
cal control. By physical ('ontroll do not mean one hundred per c:ent. po88eMien of 
the goods: that is physical control in itA ultimate expreBflion. There are, however, 
other methods of exerting physical control: for example, permits to trade, li(~ncee 
to import or export, the denial of movement, the grant of railway facilities, the 
holding of adequate reserves to influence suppJieH and prices, and other actions 
ofa like nature. But unle88 some form, in some manner and measure, of pht'sical 
('ontrol can be exercised, it is extremely difficult to be IlUcoossful in distribution 
eontrol in the required volume, and virtua.lly impossi~le t-o control prices . 

. The reason for this can bestatro quite simply. Controls of prices and eOlltrols 
of distribution c8.l.l be defeated, becaul"e the goods, not Jlt.illg amenable t.o IIOme degree 
of physical control, will either 008se to flow or, if they flow at 'all, they will flow ~ 
other directions-subterra.nean directions. Thp goods will flow into the black 
markets and be !!Old at black-market priCM. In the United Kingdom the requisite 
degree of physical control over'foodgrains can be firmly and finally and potIit,iYely 
exercised at two points: the port of entry, in respeot of imported foodW8.ins, Rnd a.t 
the mills in the milling industry, in respect of domestic supplies. 

With these preliminary observations, I would ask the House to consider the 
pa.rallel situation in India. In normal times the urban population of India is fed 
from t.he aggregate of the margins of 50 to 55 million IIU bsisten(',c farmers each of 
whom has a small surplus. These 55 million subsistence farmerS grow about 51! 
million tons of foodgrains. By far the great majority of it they require for their own 
consumptiqn. Norma.lly they surrender some 10 million tons of rice and some 
4 miUion tons of wheat in ('-ach year for the urban populations .... In other words, 
there U! a. marketable surplus of some 14 million tons of wh~at and rice available for 
th" towns a·nd cities out·ofthe 511 million tons that are grown. I need not detain 
t.he House by a Jong explanation of why there is difti('ult, today in M<'urinJ: HIM t·he 
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normal marketable surplusetl are tlurnmdered and come forward from the cultivator. 
You are a.1I aware that in normal times the cultivator is all too frequently forced to 
sell more grain than he would desire owing to economic pressure upon him. He must 
pay his land revenue. He must pay his debts to the bania. He must have cash to 
pay for the things he must buy. Today, with the increase in the prices offoodgrains 
and being abfe to secure the cash he requires by selling less of his produce, the com-
pUlsion upon him to sell has largely bet'n removed, and therefore the first problem to 
be faced in the matter of phy!!ical control is, how are we to secure that an adequate 
flow of foodgrains begins from the cultivator 1 N one of us will deny the cultivator his 
better prosperity, and none of us will begrudge him the little extra that circumstances 
now permit him to eat. But granted the satisfa.ction of this and similar matters, 
there remains the extremely difficult.problem of ensuring that the cultivator does not 
withhold more than he requires. I will not ventu,re to suggest the solutions, because 
to do so would antioipate the Report. of the Foodgra..ins Policy Committee, shortly to 
submit its conclusions. I would, however, permit myself one observation. It is tha.t 
perhaps the big zamindarR and landowners of this country have not appreciated the 
extent to which it has been put in their power to assist India in her food difficulties 
today. They have not perhaps realised the latent leadership t,hat i!! in their hands. 
They have not perhapB realised the full significance of the fact that the small culti-
vator is prone to do what the bigger man does. If the bigger man sells his stocks, the 
small man would be inclined to do the same. If the bigger man hoards his stocks for 
a higher price, 80 will the little man. As regards the landowner or zamindar who 
takes a.ction to di88uade the cultivator from surrendering his surplus, I beg to be 
excused from making comment: I feel as a ROldier I have not the requisite degree 
of delicacy of expre88ion. 

In this first stage of physical control, the big landowners and zamindars have a 
responsibility and an obligation. Speaking'in my personal capacity, I hope the 
future will show 8. better leadership than has been apparent in the last six months 
I have been in the Food Department. 

THE HONOURABLE PANDIT HIRDAY NATH KUNZRU: Leadership by 
whom 1 

MAJOR-GENER~L THE HONorRABLB E. WOOD: In making th08e observations 
I am refelTing to no particular Province or State. I am referring to India as 110 whole. 

The next stage of control over resources lies in the marketing and milling of food-
grain!!. Wheat is the only cereal that has allY organised marketing arrangements. 
For rice, although trading itt extensive, the marketing is almost without orga.nisation. 
For millets and other coar~ grain!!, it is IIolmost true to say that merketing arrange-
~onts do not exist. In all these trade channels there are no integrated. weJl-estab-
l~shed and responSible bodies of traders, in the form of any sufficiently comprehen-
sive numbers of Chambers or Assooiations, through which some degree of physical 
control could be exercised. And when we turn to the milling industry. here again no 
adequate degree of physical control oan be exercised because so small a portion of the 
foodgrains pa88 through such mills; by far the greater proportion is hand-ground or 
hand-pounded. It is against thillsituation and in thesecircumstanoes that an anllwer 
is to be found of how the requisite degree of physical control can be exercised over an 
adequate amount of foodgrains. It admits of no facile solution. It cannot be solved 
by the issue of a few orders here or a few orders there. 

Over the stages I have described the necessary degree of physical cOll,trol can only 
be secured as a result of immense efforts which must have behind them Bound, com-
prehensive and energetic administration. I remind you that this executive work 
falls to the instrument and the machinery to which I have' already referred: the ad-
ministrative machinery of the provinces. The weapon for the work is the Foodgrains 
Control Order. I hope all provinces now appreciate that only by and through a vigo-
ro?S and efficient app~cation of this Order can physical control over foodgraina in 
thIS country even begm to be exercised. Ho milch for one aspect of control over 
resources. Let me now touoh on a second. The Central Government has the prime 
responsibility, a responsibility that must rest on the Central one, of distributing the 
surpluses of India. Ap&l't from planning and co-ordination and the extension of all 
888istanoe that lies in its power, this matter of balancing the resources of Provinces 
8Ild States by the distribution of available surpluses constitutes perhaps the most 
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iml'ortant single responsibility of the Centre. Here an important point arises. The-
Rurpl.uses that the Cen~re distributes between th.e deficit a.reas ill a. tithe, a margin, in 
relatIOn to the dome~tlC resources that the defiCIt Provinces and States already have. 
Lest I should be acculled ofinaccllracy, let me exclude Travancore and.Cochin from 
Kuch general sta.ternellt. But generally speA.king every province and State in this 
count.ry is agricultura.l more or less. In terms of 100 per cent. oillufficiency, a deficit 
Province or Rtate D)aybe 1'15 per cent" 00 per cent or 95 per cent. of self'8ufficiency 
whilst surplus ProvinceI' and States ca.n be regarded as having figures of 1]0 pt"f cent., 
110 J!6r cent.: 120 per cenft. or even higher. The point I wish to make clt"ar is that the 
porhon that Iii handed over by the Central Government to a deficit area is but 1\ small 
fraction ot' the totality of its requirements. . 

Having made this remark it appears hardly necell8liry to make the 8tatement tha t 
it is at least as important for 0. deficit provinc~ to make proper arrangements to bring 
its domestic resources under control as it is that it should receive the imported margin 
"from the Central Go\'ernment. But it is necessary to make this remark because it i .. 

\ a fact that a large number of deficit areas have failed to understand. 1 say quite 
bluntly that they appear to expect to subsist almoMt entirely at the expense of the 
Central ('..overnment ; entirely to subsist on what the Central Governmelltmay give 
them. And in calle this might be thought some species of an'ieie pensez, may I be 
permitted to quote from the officia.lletter of the Food Department of the 26th of 
Janua.ry; 1943 that la-id down the outlinell of what has now come to be known all the 
Basic Plan. The following is found in paragraph 3 of that letter :- . 

•. It is dl'tiniwly the intl'ntioll thllt 6Vt".y pro\"ilwc will set up machinory, and will make 
Itrrltngementl!, in conformity with thl' prinl'iples of the R(,heme aciumbrntl'd in the attac~e~ 
)Ielllorandum. Whether any parti('ular province is normally regarded as a surplus or a defiCit 
prIH'ince, all proviAcfsproduoe foodstuffs Ilnd whatevertl;eir production levels, i~ is dear that 
~he ful~ re80urcetl~f each provin(,e must be brought into play whether they are III 8urplu •. OJ; 
III defiCIt. It is incumbent on deficit provinl'ell t.o utilise their inadequate resources to t~e full 
before expeoting &88illt.ance from tile surplus provinces. The problem facing India today IS the 
BalDe in deficit &II well as in surplull al'll&8, i.e., -the need to prise loose stocks no~ being offe~d 
for normal trading and consumption pUrpofl08. The me8llures to be taken to secure 8UpP~letl
for exportll from a surplus province differ only in degree from those applicable to the full utl!IS~
tion of the domestic supplies of a deficit province for its own needs. l!'or these reasonll. It 18. 
definitely intended t.hat not merely the lIurplul! hut. all provinret! Ahall Bet up the machmery 
contemplated under-.the scheme ". 

A fundamental point that I desire clearly to put to the House is that the food 
administration in Indio. does not begin and end with the Central Governlllent securing 
surplus foodgra.ins from o~e Government and of handing them over to another-
That is only 0. part of the ta.sk. I have attempted·to explain that it is the smaller 
portion of the task and that by far tbe more important to successful food adminis· 
tration in this <:ountry is that the Government of all Provinces shall take such action 
as is designed to utilise their domestic resources to the full. Certain Provinces in 
this country have yet to learn tha.t their salva"tion does not lte in a species of charity 
handed out by the Centre. The major portion of their salvation lies within their own 
boundaries. At this stage ma.y I be perinittf>d to 8ummarise three.points of supreme 
importa.nce. 

, The first. iH that the Central Government have the task of balancing-the books of 
the Provinces and States. They have the task of equalising the resources between 
the component units (){ India. But the ma.rgins by ~hich this is done constitutes 

. hut a fraction of the domestic reSOUr(leS already available to them. 
The second point is the imperative need for the deficit Provinces to bring their 

domestic rellources under controlled distribution because it is these that constitute by 
far the greatest proportion of their aggrt"gate. resources. . 

The third point.is that the instrnment for the executlC;)u of all these and other 
matters of food administration is the machinery of the PrOVlnOOl. 

I now approach the second of lilY three headings, that is, the occurrences of the 
last l'Jix months· the reasoll!l why the plans of the Central Government have not had 
the degree of su'ccess that was hoped. - In my rema.r~ I do not propoB6 to m«:nt~on 
any p~rticular provinces. I propose to let them rem am ~nomymous. I take t418lme 
for the 9uffirient reason that the- Centre can only fulfi~ its task by and through the 
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execution -and co· operation of the Provincei'! and States and I would do nothing here 
today to pre;ittdice the better co:operatioJl we hope in future to engender and to secure.' 

On the 26th of January, t.he Central Government pu blished the first outline of its 
pIau for the di~tribl1tion of the surp]UHe8 of l'ndia. It has since become known as the 
Basic Plim. After study and correspondence, that Plan was unanimously accepted 
by all Provinoes and States ill India. There was no other control plan in the field. 
l'htll'c hus never boon any other plan. At the end of February we were in high 
hopes. There was only Ol1e final obstade before w~ moveq from discussion to action • 

. That obstacle was the determination of how much surplus each surplus area would 
surrender and how much should each deficit Government receive. The prospects of 
arglunent and trouble were obvious. Ultimately the plus and minuses of India wete 
determined by the Central Government and were communicated to all concerned. 
But recognising the contentioul! nature of Indian !ltatistics, the Central Government 
said ill effect : 

. ., NODe of·us know whether these figul!.lls are really I.rull and no amount of argument c.an 
prove it olle way or anothE'r .'fhey can only be proved by a.e,tion. Action alone can determme 
whether the goods are there or not. Therefore take these figures we have given to you; take 
theU! sO! the level of achievement and emleavour; take them IL8 the target to which you must. 
direct all effort and let us see what 'happens ". ' 

To this request that they do their best .to reach the target figures, to this re., 
cognition that the figures so prel>cribed were neither binding obligations nor contracts, 
but represented a level of endeavour, the Central Government rec:eived a chilly res-
ponse. }t~v('ryon(l was preparE"d to subseribE" to the theory that those who had too: 
mudl lihould give to those who had too little., but, when it ,came to the acid test, 
ouly tt few admitte.d their surplus. :Many provinces refused to admit to any surplus. 
and others only admitted to Imrpluses very much lower and so the basic plan began 
to. falter. The conseqUE"nces were quickly felt. .The provinces of tho north~E"astr 
bemg: a homogeneous rice tract that i!l self·sufficient for rice, were to supply nce to 
Bengal. But-nothing happened. In the fil'lIt half of May, Calcutta was reduced to &> 
few days supply. The Centre intervened and attempted to mount one of those 
arrangements that has now become known in the Food Department as a" rescut) 
operation ": The greatest effortR were made in the hope that, given' time, the. 
Basic Plan in that Region will begin to function, But it progressively became clear 
that no reliance could be placE"d on this happening. One thing was clear and that. 
WRM that if this homogeneous rice tract, the largest in India, could not produce the 
m8l"gins necessary to sustain Calcutta and Bengal, then there Wall little hope of 
finding their rescue in terms of rice, from elsewhere in India. It would have been 
a ca.~e of .. robbin.g Peter to pay Paul ". In other words, a similar situation would 
han' been crea.ted in places like Bombay, Travancore andCochin. In a situation 
of thii! character I ask the Honourable Members to pause for a moment and consider 
what remE"-<iinJ. action can take place wheri} no adequate supplies of a particular grain. 
eRn bE" found from outside, I suggest there are three and three methods only~ 
EiHlt'r the province that has the surplml must dig out the surplus, or the .province 
that requires the grain should,. through its authorised agents, be 'permitted to gO' 
into the surplus area and dig it out, or, failing those two -alternatives, there only re-
maim; the possibility of permitting the trade to do 80. 

All the provinces concerned had Hubstantially failed in the first, and &8 Ilone we.Te 
deHirou8 of accepting th~ second method--

THB HONOURABLE RAI BAHADUR LALA RAM SARAN DAS: Why had theY' 
~~t . 

}IMOR·GENERAL THE HONOURABLE E. WOOD: As none were desiroull of 
accepting the second method, there. remained only the third course open. I't waa 
in these circumstances that frt'e trade was t"Htablished in the North·Eastern Region. 

THE HONOURABI,E MR. HOSSAIN IMAM: With the consent ofthe provinces t 
THE HONOURABLE PANDlT HIRDAY NATH KUNZRU: If the province~ 

refll~n to co·operatl;l practically what it! the good of their consent ~ 
THE HbNOURABLE THE PRESIDENT: Order, otder. You will all have your· 

opportunity. . 
-l\[AJOk·GENERAL THE HOJ)lOURABLE E. WOOD: That is the history of what. 

has been publicly stigmatised as the Centre's bewildering shifts of policy and thein 
muddle.headed improvisation. "We were aware that certain disadvantages w~ro 
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likely to accrue, and particularly in the matter of pricell, but none clUf gainslLY the. 
fact that this action 011 the part of the Central Government saved Bengal in a IDO-
men,t of crisis. The position was critical and those who know the inner history of 
.the supply position at thltt time can have little doubt that this action saved Bengal 
from dillaster. But had the free trade policy not suffered obstruction, there are 
strong probabilities that prices would today haVf~ been at a more realmnable and sober 
level and the supply position generally easier. 

No sooner bad the worst of this supply orisill been ove.rcome than difficulty began 
to appea.r in other parts of India. The failure to supply rice became almost universal 
except in the North-Wellt of India and in consequence certain territories, such as 
Travancore ,and Cochin, were reduced to grave tribulation, and, failing remedial 
.action, were likely. to face possible disaster. The prospect of applying free trading 
eonditions to wider areaR led to the holding of the third All-India Food Conference in 
New Delhi in the first week of July and at th'is Conference thl'! 85 representativeH of 
Provinces and States made fully clt'.ar that rather than free trade they would prefer 
the resurrection of the Ba.sic Plan in a modified form. The Government of India 
accepted this conclusion and the modified plan became effective on the 1st of August. 
Let it be said that it doe.s not meet the full requirements. The declared deficits 
exceed the surpluses and Wl'! are only able to give a 'portion, but a very lIubstantial 
portion, of the amounts that the deficit, areas require. The Food Department believe, 
however, that having once more got some cordinated action moving, the surplule8 
will prove much mo~ than maiiy of the timid administrations at present regard. a8 
practicable. This abbreviated plan to which we hope to add flesh and substance 
as the weeks go past, covers a' period up to the end of November in respect of the 
1IAa.ri/ grains and up to the end of.March in respect of the rabi. Again I remind the 
House that aparl from circumstances and events that in this country are truly in the 
lap of the gods, much will depend on two things. The first is the efficiency with which 
the adminis~ative machinery of the provinces will work, and secondly, the extent. to 
which they will take action to bring their domestic resources uqder control. At t.his 
atage I would express the great hopes 1 have for the future. Incl'eaRingly action ill 
taking the place of arguments about statistics and in aotion we will find our solution 
and not in talk. 

'rhis brings me to my t.hird and 188t heading, the situation facing Indta today and 
tlhe prospeots for the future. As regards the present position I havE' briefly rt'counted 
bow the Basic Plan has been resurrected which is another way of stating t.hat the 
original policies of the Food Department, after a period of trial and tribulation, 
have been reaffirmeg an~ by all concerned. Indeed, the Food Department was 
'Surprised and even gratified at the third All-India Food Conff!rtmct' held last month 
to be infonned of the bpaut-ips and advantages of their original plans that th<'y had 
*hemselves little 8uspe~ted. 

As regards the future, I must tread with some delicacy because thill is a mattt'r 
that haR been remitted for examination to all expert Committee and it would be 
llazardous, if not foolish, to anticipate its findings. I can however inform the House 
8f one decision which ill very pregnant for the future : the . decision to apply rationing 
to the citip..II and major towns of India as soon as possible and, thereafter and with the 
minimum delay, to other substantial urban area.s. This was a recommendation of 
the third Food Conft'rencl'. The Food-grains Policy Committee, now sitting, re-
:gard it of such importance and consequence that they have submitted an interim 
recommendation to the same effect. Supported by tIrese views, the Government of 
India have accepted this recommendation. We are glad to know that the Provin,Cles 
and States will not be caught. unprepai'tld. We a.sked them to think out the problem 
and to prepare their schemes Heven m<>nths ago. 

Now I ask the House to consider the meaning of urban rationing. If it is to be 
applied to urban areas of 100,000 and above, it means that through the length and 
breadth of this country tht're will be 58 places to be rationed ; if of 50,000 and above, 
the~ wiII be 156 ; if it mean!! all places of 10,000 and above then it means there will 
be 990 rationing schemes. The annual amount of foodgrains required to support 
these schemes varies from approximately, Ii million tons of foodgr&ins to considerably 
over 4: million tons of foodgrains and these at a minimum of lIb. per head per day. 
In anticipation of this gigantic t.allk tbp Food Department is to opt"n an instructional 
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"L'ent,re in Bombay where the officers who lire to inaugurate and control rationing 
Hohem~R will rt'u{live training on a lI11ifoIJn hnsi .. " 'l'hr> C',er'it.re openfl on the 2:ird of 
August. , 

J now turn to the implicatioIUi of this decision lIO "ecelltly reached. It iH obviouHly 
8. gigan~c problem of administration but how ~igan,tjc. it it! perhaps not realised. It 
means, in the first ca,se, that the Central Gov(~J'1lment's rt'sponsibility for transferl'ing 
Hurpluses to deficit areas is a procurement operation that sinks into insignificance in 
comparison with the task before all Provinces and States, whether surplus or deficit 
in the matter of procuring the supplies with which to support and sustain rationing 
schemes. It means that a!l Provinces and States-and I repeat all ProvinCell and 
States whether they have comfortable circuDlstances or not, whether surplus or 
deficit in the matter of procuring their supplies to support and to sustain rationing 
Hchemes-can no longer burke the issue of bringing their domestic supplies under 
control. Whatever misunderstandings may have {'xisted in the past there can be-
none under the rationing policy now decided. That this decision is right there can 
b~ no doubt whatsoever. By no other means can a reasonable price be secured and 
a reasonable price-be enforced by the law; by no other means ca.n the poor man take 
hiR fair share with the rich man. How great thiH problem of administration win 
be can be gauged by the fact that the rationing of Bombay city requires a clerical 
staff in the Rationing Office of over 600, which is a staff bigger than the whole of th& 
Department I have under my control at present. Apply this to the numbers oftowllB 
a.nd cities I have mentioned. Link it With the machinery necessary to secure th& 
supplies to make rationing possible and you will appreciate the imJJlensity of the task. 
It cannot be satisfied by creating a small office with an officer or two. It is not a 
task for the proverbial" man and a boy". It is something that is" going to call for 
the full endea.v9urs of the whole administrative machinery of a province. Only and 
only when the domestic resources are under controlled distribution to the requisite 
t'xtent will the food problem of India be under control and will prices be e1footively 
hrought back'to sanity. ' 

I have now covered the ground and have put before Honourable Members the 
important factors which, in my view, must be the founda.tion of any examination of 
the problem as it stands today. I have attempted, however slightly, to draw asid& 
the veil that hides the future. I have attempted to make clear how s1,!bstantially 
the success or failure of food administration in thil'l country is so directly related tOo 
the administrative maohinery of provinces. Before closing. Mr. President, I ask 
your indulgence to say a few very brief words on two further matters. 

In view of the public criticism of the position in Bengal. that has been so loud 
alld clamant in recent weeks, it is perhaps proper that I should make a few observa-
tiollfl on that situation. I am most anxious to say nothing that will embarrass the 
I\uthorities who are struggling so manfully to deal with a difficult situation. If my 
,'emarks are indirect please bear that in mind. , 

Bengal has lost her rice imports from Burma. She normally imported 5OO,<ro 
tons a year but against that she normally exported 350,000 tons. She has therefore 
lost 150,000 tons which against the annual normal harvest of something nearly 
approaching 9 million tons I leave Honourable Members to work out the percentage 
of the loss. But I am not so much concerned to deal with those figures as I am tOo 
deal with the immediate past, present and the immediate future. I will make my 
subsequent observations in terms of trainloads: trains of 50 goods wagons, the longest 
trains in this country. I do this for two reasons. The first is that it puts the issues 
in a manner from which the thinking man can draw certain obvious conclusions. 
The second is that I hope to avoid or at least to minimise contention. Now if we take 
the whole of the assistance given by the Food Department to Bengal and add to it 
the lesser amounts that were procured under free trade it meaQs that from the 1st of 
January to the 31st of July, for every day ofthose seven months, there has been de-
livered over one trainload of foodgrains into Bengal. Recently a food drive was made-
in the rural areas of Bengal that brought to light a certain amount of rice. That 
amount of rice equals .one trainload of rice to Bengal a day for each day of 365 da.ys. 
in a year I In addition to this, a food 'drive is at present taking place in Calcutta. 
and Howrah of which we nave yet no details, except that it"may prove ev~n mor& 
successful than the rural drive. To turn to tqe future, the a'U8 crop is beginning to 
be ha~ested and will progressively come into the markets during September. If' 
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this aus crop were sha.red at the rate of one lb. per hea.d per day to eaoh of the 60 
million inhabita.nts of Bengal, YOIl have enough rice to meet the full requirements for 
upwards of 90 days-three months. This rice crop ectUals five trains of rice a day for 
ea.ch of the :l65 days in the year. And we a.re lE",ss than four months from the ma.in 
rice orop of the province-the a·man crop. olt is usually over three times la.rger thau 
the (11J.~ crop. .. 

1 may have said enough. But despite the great need of Bengal to do very much 
more in the matter of oontrolling her domestio resouroes, the Central 
f'::.Overnment are determined to do all they can to assist Bengal in 

her difficulties. Honourable Members might be interested to know the following 
figures. Und er the modified Ba.sic Plall she is to l'eceive, after the requirements 
of the Defence ServiOO8 have been met, 30 per oent. of all the rice that is 8Vailable 
,in the ha.nds of the Central Government, 33 per cent. of millets, 58 per oent. of 
wheat, and 25 per cent. of gram,-which gives an ·overa.lI percentage to Bengal 
of 36 of all the surpluses that the Central Government expeot to reoeive in the 
next few months. I hope my friends in Bengal will " not take these remarks a.miss. 
But so much has been said a.nd so many garbled versions of the transaotionH have 
bf'f'n put out that it is desirable that some of the faots be more precisely stated. 

I:! ~OOl'l'. 

My fillal word, Mr. President, and it will only take a moment, is to offer a word 
·on what the Food· Department has ao('omplished in its brief existence. We have 
heard so muoh of what it has not done. 

It was called to the gigantic task of 8ecuring that 400 million people were fed. 
In t.he United Kingdom the Food Administration consists of 27,000 people tor a 
population only two·thirdR the size of Bengal. A new team was called together 
to build a dam against waters that were high, and were fast rising higher. In this 
struggle we have not received over much help from the grain traders who number 
perhaps half a million. Behind these traders we had the problem of the cultivators 
to which] have made reference. And what are our resultll? III the seven months 
from the 1st January to the 31st July, in contractli of one ton here and half a ton there, 
we have sccured over one million tons of foodgrain8. Taking an average, it mea.ns 
that ·da.y by day and every day of those seven months we have procured foodgrains 
to fill 250 railway wagons, and we ha.ve loaded and despatched'250 railway wagons--
five trains a day~to the deficit areas. Few will ever know of the Rhortage and distress 
that has bee~ prevented. And in this ui1ceasi~g Rtruggle during which scarcely a 
day passed WIthout some appeal for help that rarely went unanswered, we exerted 
en'ry nerve and sinew to put a.ffairs on to a planned basis where, please Providence, 
we have now put them. -I a.m not olaiming sucoess. I leave to the House to judge 
how fn.r duty has been performed. (Applau"f..) 

THE HONOURABLE THE PRESIDENT: The time·limit for each sp~~2ch is 
.quarter of an hour. . , 

TUE HONOURABLE MH. HOSSAIN IMAM: Sir, the last time you imposed this 
limit of 15 minutes, we accepted it as there were many Honourable Members wanting 
to speak. But today I want that we should follow the Assembly praotice of giving a 
little latitude to the party leaders. I do not mind the limit of 15 minutes, but som!) 
latitude should be given to the party leaders. • 

THE HONOURABLE PANDIT HIRDAY NATH KUNZRU: 1'he other members 
too were allowed more time in the Assembly. I think the arra.ngement there during 
the last se.ssion was that the party leaders should be given half an hour eaoh, and the 
other members twenty minutes each. Whatever time. limit you impose, Sir, I hope 
it will be more than 15 minutes. The dtlbate will, ill that case, not be finished today. 
I hope that Government will agree to the debate being carried over to another day if 
necessary on aecount of the greater time·limit allowed for the speeches of Honoura.ble 
Members. In the last session, when my Resolution regarding the food situation W&R 
discussed, the discussion could not be finished in a day, although Govermnent had 
provided specia.l facilities, and consequently the. discussion was calTied over to the 
nextAay. I hope, therefore, that there will be no objection on the part of Govet'll-
ment to the extension of the time allowed for the debate. . 

To HONOURABLE THE PRESIDENT: Honourable Members, I am bound by 
the statutory limit fixed under our rules. I do not know what is going on in the other 
House, nor am I concerned with ~t ; I have to go by our rules and regulatio~. But 
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I quite realise 'that there are some OOOllMionil, whE'!n important queHtions come up 
before the House, when Honourable Membf.rs desil't', to have more time. But, as 
I have pointed out before, the whole blame lies on many Honourable Memoors. 
·T.hey persiRt. inrcpeating observations which haw already been made by previous 
I!!pea.kers, a,nd they waste time in this way, if they will excuse my !laying 110. In' 
Parliament, the members take up separately indiv~dual points and dilate on them 
and do full justice to them within thE'! time limit that is allowed. Here, on the other 
hand, every member wants to speak on tht' whole subject, whether it is Budget 
·discussion or whether it is any other discussion. My own suggestion to you is that 
,you should select your own speakers to put forward and argue partioular, important 
point.s. If Jl:OU do that, much of the trou ble, much of the diffioulty, and much of t.he 
·disappointment would be avoided. In a matter like this, if the Government is 
prepared to give a second day for the discussion. of this important Motion, I have 
no I1Ljection. But I cannot break al!Y rule in thil!! respect. I w1n leave the whole 
matter to be decided by this Honourable House; I leave it to Honourahle Members 
to tell me what they ptopose to do about it. 

THE HONOURABLE FANDIT HIRDAY'NATH KUNZRU: Mav we knlYW 
whether Government propose to give another day for this discussion o~· not? 'Ve 
have both the Food Member and the Food Sect:etary in this HouKE>, and they can tell 
UII what the Government attitude iii. 

THE HONOURABLE SIR MADOME}) U:-;MAN (Leader ('If t,he House): Let U8 
wait. and see. I think 15 minuteil)ViU be sufficient for Honourable Members to express 
"their views on the subject, and in that case I do not think another day is necessary. 

1'HE HONOURABLE MR. V. V. KALIKAR: May I put in a word, Sir? We 
always accommodate Government on important occasions. I remember that when 
I was moving my Resoh.ltion on heavy indtlstries in India, Sir Homi Mody. who waM 
then Member in charge, uflked me to move that Resolution on a ll<lrticuinr day 
becauHe he could not be here on any other day and I accommodat€'rl him. Ro, we 
desire that the Government also should accommodate us. This iM a very important 
question, Sir, and with due respect to your remarks, I request the Government to 
accommodate us and give us another day. 

"l'HE HONOlTRABLE THE PRESIDENT: Which relllark of min .. do you object. 
to! 

THE HONOURABLE l\IR. ,'. ". KALIKAR: I am not objecting to any remark 
()f yours, Sir. I only want 'more indulgence ftom' the Chair on Rlwh an important 
debate as the debate on the food situation. 

THE HONOURABLE THE PRESIDENT: If you talk of indulgence, you must 
have noticed that when Home Honourable Members are talking on a Bill or Resolu-
tion or other matter before the House, and when their observations are worth listen-
ing to, then I know that the Council is respecting them and want to hear them and 
I have always allowed a latitude oiten m1nutes and more. So you cannot say that 
the Chair has been unfair to Honourable Members in the past. 

THE HONOURABLE MR. Y. V. KALIKAH: No, certainly not. 
THE HONOlTRABLE P_"NDIT HIRDAY NA TH KUNZRU': NO'll1Ch allegation 

bas 'heen made againllt the Chair. There iN no grtevance against the Chair. " 
THE HONOURABLE TH]~ PRESIDENT: I lcave it to Honourable ¥embers to 

sa,v whether they want t.he Ii) minutes' limit t.o be followed or not. 
• THE HONOl;RAIILE PANlII'l' HlItDAY NATH KUNZRU: I want again t·o ask 

(}overnment whether they will allot. Ull a sl,col1(l day for the debate. 
THE HONOlTRARLE 'l'HE PRESID~~NT: The Leader of the Houl'le has already 

said that he will mark the l'Ollrlole of the di;;ellSsiol1 during the day and then he \\·ill 
, ,think over the matter. 

THE HONOURABLE PANDIT HIRDAY NA'l'H· KUNZRU: How iii it going to 
help if you'limit us to 15 minutes' per speaker! 

THE HONOURABLE SIR MAHOMED USMAN: If we follow the advice given 
by the Chair I do not think another day will be necessary. , 

. THE HONOURABLE PANIlIT HIRDAY NATH KUNZRU: In other words, we 
are to fo1l9w the advice given by you, namely, that we should Dot ask {or 8. day more. 
I take you to say that you will not give us another day. 
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THE HON'oUlUBLJl SIB MAHOMED USMAN: Let us follow th'e advice of the-

Chair in re8tri~ting the 8peeches to 15 minutes. If neces8&l'Y, we can go on to another 
day. 

THE HONOURABLE PANDIT HIRDAY NATH KuNZRU: I think Government 
ought to make up their mind now and say whether. if it_ is necessary that the debate-
should be prolonged, they will give UK another day. I want a cle!l-r answer to that 
questiQn. 

THE HONOURABLE SIB MAHOMED USMAN: The $n8Wer is that it is not 
neOe~sary in view of the remark8 made by the Chair. 

THE HONOURABLE MR. HOSSAIN IMAM: Permit me to say something, Sir. 
As was rema.rked by the Leader of the European Group in the other House, Govern· 
mant have given the least consideration to the most important subject before the-
country. If they want to 8tifle the debate I have no objection. We would rather 
prefer, Sir, in that case, to abstain from taking part in the debate than be restricted 
to the 15 minutes' time·limit. It is for the Chair ItIld the Government to decide-
whether they want our opinion or not . .Jf they want our opinion, we can give it 
only on the consideration that we must be given sufficient time; 

THE HONOURABLE PANDIT HIRDAY NATH KUNZRU: May I say on beha.lf 
of my Party that we entirely agree with what has fallen from the Honourable Mr. 
Hossain Imam ~ If GoverniDent want to have a scrappy di8cussion of the subject, 
they can discus8 it inter.departmentally. They do not want our advice at all and 
we shall, therefore, refrain from taking part in thc discu8si~n. The Centra.l Govern-
ment i8 a mighty Government. They have the monopoly of all wisdom. Yet they 
have failed utterly to solve the problem that was entrusted to them and they do not 
want advice from us. If 80, let them carry on as they like. 

THE HONOURABl.,lIl Sm MAHOMED USMAN: I never said any such thing. 
Even now I ~m prepared to leave the matter to the Chair. 

THE HONOURABLE THE PRESIDENT (to the Honourable Pandit Kunzrd) : 
You asked me to give 30 ininutes to Leaders of Pa·rties. . . . . 

'fin: HONOURABLE PANDIT HIRDAYNATH K~ZRU: If I may interrupt 
you, Sir, I may 8ay that I have no complaint against you. 1 am concerned 'Only 
with the Government. What you have said is perfectly fair. We do not question 
a word of what you have sa.id .. 

THE HONOURABLE THE PRESIDENT: Y 011 want me to give 30 minuteH to 
Leaders of Parties and 20 minutes to other Honourable Members? 

THE HONOURABLE PANDIT HIRDAY NATH KUNZRU: Yes, ~ir; that ill 
what was done in the Assembly in the last session.. . 

THE HONOUB.A.BLE THE PRESIDENT: Can you tell me how' many people 
are going to speak today , '. 

THE HONOURABLE PANDIT HIRDAY NATH'KUNZRU: A good many people, 
Sir. 

THE HONOURABLE MR. HOSSAIN IMAM: Three members from my Party 
will speak, Sir. . 

THE HONOURABLE PANDIT HIRDAY NATH KUNZRU: Almost all from my 
Party will speak. 

THE HONOURAllLE THE PRESIDENT: Is it possible then to conclude the debate 
today ~ 

THE HONOURABLE PANDIT HIRDAY NATH KUNZRU: If it is necessary 
that the debate should be concluded tooay, then I say tbat the debate is not neces· 
sary. Government have got the necessary wisdom and experience to solve this 
question without any aid from us. 

THE HONOURABLE Sm MAHOMED USMAN: I did not say that the debate 
should be concluded today. I have left it to the Chair. 

THE HONOURABLE PANDIT HIRDAY NATH KUNZRU: I do not understand 
this rigmarole. Government can answer Ii plain question in a plain way. 

THE HONOURABLE THE PRESIDENT: I cannot make any discrimmation. 
batween Leaders and the other Honourable Members .. I think that all Honourable 
Members should be treatf;ld alike. I 8hall, therefore, Rhow a little consideration OD. 
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this occasion but I do not want that it should be made a precedent. I shall give 
.20 minutes alh-ound to all Honourable Members. If they will only avoid repetition 
I am sure we shall do a considerable amount of work today. 

THE HONOURABLE PANDIT HIRDAY NATH KUNZRU: I should like to 
unde1'8tand clearly what the posit.ion is. Call t.he Government give us a day more 
or not 1 That is the question. . 

THE HONOURABLE STR MAHOMED USMAN: If t,he debate iIJ not concluded 
t.oday, then we can go on to the next day. I have left it to the Chair. 

THE HONOURABLE PANDIT HIRDA Y NATH KUNZRU: What is the. Govern· 
ment's position 1 . . ' 

THE HONOURABLE SIR JWALA PRASAD SRIVASTAVA: If the deoate is 
not concluded today, we shall giv(> .another day .. 

THE .HONOURABLE PANIHT HIR.DAY NATH KUNZRU: Why did you not 
say this before 1 Then, Sir, Istil1 suggeRt that the Leaders should be given half an 
hour. 

THE HONOURABtE THE PR.ESIDENT·: That is a discrirpuiation which I do 
. not wish to introduce in this House. 

THE HONOURABLE MR. HOS.~AIN IMAM: That is done in all debate!! with 
the consent of the Parties. . 

THE HONOURABLE THE PRJ<~SIDENT: You ·can amongRt yourselves decide 
that a particular member speaking only 011 one point can speak for half an hour and 
another member, speaking on another point, can do so similarly. ."" 

THE HONOURABLE MR. HOSSAIN IMAM: You can give latitude to the 
Parties to deeide amangst t,bemsclves. . ~ 

(The Honourable the President then called upon the Honourable R.ai Bahadur 
Llda Ram Saran Da.s, who had already Rtood up, to speaK.) 

THE HONOURABLE RAI BAHADUR LALA RAM SARAN DAS (Punjab: Non· 
Muhammadan): Sir, I have listened with rapt. attention to the speech of Major-
General the Honourable E. Wood. It is said that t.he hungry man become!! desperate. 
lit iJ tIJ r;~. Sir, I should like Government to explain why they have been 80 late 
in their efforts knowing that import of rice from Burma and Malaya were impossible. 
General Wood has observed that his Depart.ment had to come to the rescue of Bengal 
from disaster .. We all admire the efforts General Wood and his st.aff have mad", in 
this matter. But the fact is t.here what General Wood has explained that. there 
were plenty of stocks in Bengal which had to be commandeered at the instance of 
the Food Department, and that there were sufficient trainloads. of hoarded stuff in 
Bengal.· . 

THE HONOURABLE MR. SUSIL KUMAR RAY CHOWDHURY (WeRt Bengal: 
Non.Muhammadan): He said something wrong. _ 

MAJOR. GENERAL THE HONOURABLE K" WOOD: On a point of personal expla. 
nation, Sir. I did not make that remark. No exports from Beng~l have taken plaoa 
for many months pa.st. . 

THlil HONOURABLE MR. SUSIL KUMAR RAY CHOWDHURY: H~ said that 
several trainloads have been unearthed. . 

THE HONOURABLE RAI BAHADUR LALA RAM SARAN DAS: I have not been 
talking of exports. I have been talking of what General Wood said, and there were 
big stocks of rice in Bengal hoarded by people. My contention is that Provincial 
Governments have been sleeping over this matter and they have not been co·operat-
ing with the Ceritral Government. The Honourable Sir Aziz-ul.Haque in the Legisla-
tive Assembly explained the case from h~ own point of view. He did not say at 
all how the situation which ha.s arisen will be solved. Who is responsible for such a 
situation to develop 1 Why the Provincial Governments did not seek oo.operation 
of leaders of the people. This is one important point that ha.s not been considered , 
by the Central Government or by the Provincial Governments. Sir Am.ul.Haque 
has said that Provincial Governments have not co.operated. It is a fact that so 
far a.s the Punjab is concerned a responsible Minister of the Punjab ha.s been lecture 
ing ill various places and advising the zamindars to hoard foodstuffs and not to bring 
them into the market. His campaign has been going on and is going on still. People 
suspect why the Government of India cannot take action under the Defence of India 
Act against the open challenge to the Central Government by a Minister of the 

Jt 
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~vincial GovernmE'nt. It can be said that Provincial Governments have provincIal 
autonomy. But in such matters they should riot go against the Government of 
India and encourage .people to hoard stocks. In case I am wrong, the Honourable 
the Food Member will put me right. Why has no action been ta·kE'n in this matter 1 . 

. Notwithstanding His Excellency the Viceroy has specIal powers 1 Is there Ii. clique 
in which the Government of India is a party. Why has that ·challenge not been 
met by the Government of India 1 'That particular Minister advised the people 
to hoard stocks of foodstuffs in order to get better prices. 
. .MAJOR-GENERALTHE HONOURABLE E. WOOD: May I ask, Sir, to what period 
IS the HonouraBle MEmber referring? Is he referring to any time in the last six 
weeks or is he referring to a period. some time ago 1 

THE HONOURABLE'Ru BAHADuR LALA RAM SARAN DAS: The period 
refprred to by you as well aR the present period. (Major-GE'neral t.he aonourable 
E. Wood shook his bead, indica~ing dissent). You may shake your head, but I 
know it is a fact. By ~he (trorts of the Foed Dfpartment pI ic~s of foodstuffs have 
gone down ,and the peoplcare blAming that Minister that his advice had been of no 
use. Prices haveJal1en fI(m Rs. 13 to Rs. 10 lind that is why Feople are criticising 
the particular Minister. 

I IlOW come to another point to which General Wood has "reftrred, viz., that 
thE're i~ no organised agency for the sale of rice and small grains in the Punjab. 
Wit.h due deference to General Wood, l can say that there exists an organisation 
and those foodstuffs come into the market and they are sold through various agenciP8 
afild if I mistake not thosc agencies have been instrumental in senlling quite a lot of 
rice and other foodstuffs to Bengal. One omission I find on the part otthe Gov~n
ment-. So far they have not availed themselves of the co-operation of public leaders 
particularly Mahatma Gandhi in this direction. Mere Ordinances and legal enact-
ments will not serve the purpose as far as foodstuffs are concprned. I am not a 
Congressman. I see that Mahatma G~ndhi is of the opinion that people should not 
hoard foodstuffs and they should share thpm 'with needy people. Why should not 
his co-operation be obtained? If that is done, hoarding will automatically vanish. 
General Wood has observed that there was hoarding in Bengal. But notwithstanding 
all these Ordinances and legal measures people have hoarded foodstufftt. 

TBE HONOURABlE MR. SUSIL KUMAR RAY CHOWDHURY: Hearding 
in Bengal has not been substantiated. 

THE HONOURABLE RAI BAHADUR LALA RAM SARAN DAS: My friend says 
that hoarding in Bengal has not been substantiated. But I am basing my rem~rks 
on the information given by General Wood and that information is that so many 
trainloads of rice have been found to exist in Bel,lgal. 

There i8 another point which as a commercial man I want to put before the 
House. I want information from the Government of India as regards stocks which 
each province ought to have for times oi emergency. If the entire stocks are cleared 
every year, what will you do when there is an emergency of India becoming a centre 
of warfare. It has been &Iso observed that we should not depend upon imports of 
foodstuffs from other countries. I may tell my esteemed friend General Wood t.hat 
as far as wheat is concerned, Iwiia consumes about Di million tons and whenev:er the 
yield of the rab' crop is over 9i million tons the }1ecessity of export arises. .As far 
~as the regulation of prices is concerned, I can say t.hat the rise in prices has been due 
to the wrong measures adopt£d by various Government agencies. I kD,o~ that 
control prices were fiXEd in different markets in the Punjab. The United Provinces 
Government came in for purchase; a certain agency was appointed for this pur-
pose. I know that it is 8. fact that in cer.tain markets these agents broke the control 
rate themselves and purchased foodstuffs at much higher prices and if I f!.m not wrong 
the purchases were m.ade in 8UC.h a way t~t three middlemen were appointed in the 
same firm; one was buying from.another andthe·last one sold it to the Government 
purchase agents at enhanced prices. This is a fact which I can substantiate and this 
is 8- fact which everybody knows and they all blame the C..overnment for this system 
of purchases. I am glad after all that the purchase of foodstuffs resulted' in the 
Government of India in formation of the Food Department and asking them to. co-
ordinate efforts of the various provinces in this matter. 
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'Sir, I would recommend to the Government the prescnt way ,of price control 

;'and the present system of pUl'chase will never succeed. 'fhe Government should 
.bQY all'the crop itself and then make a distribution. In that way' only you will 

,'succeed. I know the yray in which the big zamindars act to help small ryots. Being 
. a zamindar myself I know that when the time -of paying of revenue comes we insist 
'on our cultivators to pay the revenue and in lieu of that revenue we take a certain 
quantity in kind of the stuff they have produced, and the question whether the big 
~landlord gives the poor cultivator anything or not is a question which does not arise 

• in this C&8e. Why the big zamindars have not co-operated and why the thing has 
-not become a success is be6ausc there has been no co.operation from the public and 
more so of a Local Government. I regard that as a necessary step which Govern-

l.IDent should ta~e and they will find that in case that public (lo.operation is forth. 
coming the difliculty which the Central Government as well as the Provincial Govern· 
!ments are experiencing will vanish. 

Sir, the only right way of now controlling the foodstuffs is to buy the whole crop. 
, 'Have a Committee of public men &8 ,well as ~officials to advise in the matter and as 

regards the distribution of the whole stock is concerned. Rationing in so m.ny 
'ilities-as General Wood has observed that in Bombay alone an establishment of 
'600 people will be required-will be dispensed with then because when you have the 
'public co.operating these things can be cheaply managed with a small staff than 
'with a big staff. ' 

Now, Sir, time has proved that notwithstanding the Ordinances, notwithstanding 
the Defence of India Act and Regulations, notwithstanding the various legal enact. 
'ments which are now on the Statute· book or which are contemplated to be put before 
the Legislature or before His Excellenoy the Vioeroy for more Ordinances have not 
'succeeded. Therefore, Sir, I would request the Government to eeek the oo.operation 
<of the public leaders and those leaders whose voice has a command over the minds 

, -of the masses and then a.nd then only you will succeed. 
With these word"" Sir, I exprp.8S the hope that Government will &8sociate 

Mahatma Gandhi and other public leaders with them and with their co-operation 
.fluccessfully achieve the end that they have in view. 

THE HONOURABLE MR. M. N. DALAL (Bombay: Non-Muhammadan).: The 
food Ritnation in the country today is very serious. According to the Senior Vice. 
President of the Calcutta Chamber of Commerce people in certain parts of the mofus-
sil in Bengal havo been eating leaves and gras". We are told that in the Central 
PrOViJWflS and Berar people have taken to tamarind seeds to satisfy their pangs of 
hunger, Food riots, once they start, might become a greater menace to this country 
than l'Vl:'ll the .Japanese aggression. The main 1iheme put up by Governrrl'mt for 
the failure of the food policy is that there has been a certain amount of hoarding. 
A certain amount of hoarding by the poorer and middle clasBes of people--say, about 
six months to a year's provisions in advance-has been in vogue in this country 
from time immemorial and inflationary prices have given an impetus to this practire. 
'But it l!o1. I think, a moot point whether we can condemn these poor and middle 
class people from an ethical or an economic point of view. There haS also been a 
certain amount of hoarding by the producers, consumers and speculators, but it. is 
idle to pretend that this is the main cause, because large hoards cannot be hidden for 
a long time and in my own Province of Bombay I know for a fact that the penalty for 
hoarding is so severe that it C,!-DDot be a real menace to the food situation iii the 
country. Besides there is no small hoarding on the part of Government thems6lves. 
The All-India Food Conference, which met in Delhi on the 5th of July, in camera, 
without publishing even the Viceroy's opening speech, has arrived at certain indefinite 
conclusions and more or less maintains the atatu8 quo. The main decisions arrived at 
by this. Conference a.re: no statutory fixation of maximum prices at the present 
stage, procurement operations, and the defi.:cit provinces are left free to negotiate 
directly with the surplus areas. The surplus areas at the present stage do not seem 
to be very keen'to help the deficit provinces and are taking the best advantage of the 
deficit provinces. For instance, IJCmember a few months baok the Central Pro-
vinces ha.d promised to give rice to Bombay: they have now gone back on theIr 
agreement. So far as the Government of Sind is concerned, we know that they have 
formed into a syndicate for the distribution offoodgrains and'are working on a com· 
mercia.! basis. The Government of Sind, have made a profit of more than a crore of 
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~~s. The result is, Sir, that the prke ofric.e in BOlXlbay haa gone up by four times,. 
it ha.s doubled only during the la.st l:Iix months and the quality has considerably 
deteriorated. If the present scheme of procurement is to ~chieve any degree of 
success the Central Government a.nd the deficit provinces' should not be left to the 
sweet will of thc surplus a·reas. Ha.ving regard to the' statistics and figures in the 
pa.st the Central Government should insist on the surplus at a reasona·ble price. 

Then, Sir, about. procurement operations. The deficit provinces are now to make 
a dirert approach to the surplus areas. This, in my opinion, might· create a· (lertain 
amount, of unhealthy competition between the several defi(lit provinces and there' 
might be a scramble for shipping and wagon space which might ret!\l'd rather than· 
enhance the food situation· in this country . I for one would respectfully reques\ 
Government to give up the idea of provincial autonomy in the several provinces' 
when a question of life and dtmth ofthe people is concerned. Besides this there are 
several other <'ames which account for the failure of the food poliey. Firstly, there 

. i!i no unifonn basis of a rationing policy throughout India. For inatance, in Bombay 
..and its suburbs there is ('omplete and stringe.nt rationing, whereaa in other important 
cities of India like Nagpur, Allahabad, Delhi and Luckno",-, there ill no stringent 
rationing. Then, Sir, the exports, at least in the past, by the Government of India.,. 
not only for military purposes, but fol' civilian purpollt's, and by'sllClh Government. 
helped agenoies like the U. K. C. C., have been responsible to a rertain extent for the 
shortage of fOodstuffs in this country. I admit that an imports have been (~om. 
pletely stopped, in view of the war situation-

THE HONOURABLE RAI BAHADUR !.ALA RAM SARAN DAS: Exports have 
stopped after meeting the U. K. C. C. demand. . 

THE HONOURABLE MR. M. N, DALAL: A Government spokesman recently 
said that the shortage of foodstuffs in this country was only about 2 per cent. But,. 
Sir, I ask you, what is 2 per cent. of the population of this country 1 It is 8 miJJion .. , 
And if there is only.a 2 per cent. shortage, why have Government failed to control the 
food policy in this country 1 

The obvious remedy uow is to import wheat from Australia sud ri('e from South· 
Amerie,a. Shipping space should be no consideration and 110 plea when a question' 
of life a.nd death is ooncerned. We ha'l,e been told that. GoVeTllment art' IIOW going 
to purchase foodgrains to the cxtent of Rs. lOO (:rores. But wt' would like to know 
further-we would like information as to the met.hods they will ('mploy t.o {,oUect' 
these grains and to distribute them. In Great Britain a tmbsidy of £100 mil1ion has 
been given if I remember rightly, in 1l)40.41, for a population of 40 million approxi. 
mateli, which works out to Rs. 34 per head. Now, if this sum of Rs. 100 crores can 
at all be called an indirect subsidy, for a population of 400 million, it works out, at only 
RI!!. 2-8 per head. I am aware, Mr. President, that India is primarily an agricultural 
country, but the effeots of this purchase of foodgrains to the extent of Rs. 100 crorel.l, 
has to be closely watched. 

The Grow"More Food campaign has failed to orea·if sufficient momentum to 
improve the food situation in this country. In this respect J would impress upon· 
Government the neoo88ity of importing more agricultural ma('hinery and fertilizers 
whenever possible. I am aware that there are two very important, decisions taken, 
by the Hot Springs Food Conference, in which no less than 38 Allied countrif's con.-
ferred. Two of their most important decisions are that India shaJIllow manufacture 
and export procel!8ed articles. and that machinery for the establishment of a factory 
for fertilizel1l is to arrive in India very soon. It remains tp be seen, Mr. President,. 
bow soon this very important and necessary machinery arrives in this country. . 

Finally, it must be admitted that even a little hoarding by every agrioulturist,. 
by every producer, on the aggregate.may amOlmt to a huge quantity, and something 
has got to be done to ma.ke these poor producers disgorge their individualsmaJI stocks. 
The only useful way to make them-disgorge would, in my opinion, be to give them a 
certain amount of gold and silver, either from Government stooks or by importation 
£Tom the United States of America. This practice has been folJowed in the past and', 
hilS proved successful. .. . 

THE HONOURABLE MR. HOSSAIN IMAM: During the last war. • 
'l':u HONOURABLE MR. M. N. DALAL: Mr. President, the solution of the food 

problem and thereby the improvement in the publio morale is the essence of war-time. 
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·requirements.' I would therefore request Gov~rnment to create faith i~ the people by 
a firm, definite, sound and' well' co-ordinated food policy in the country. 
I congratulate Government on having now as their head in the Food Department a 
,g~ntleman, 8; businessman who has a considerable amount of knowledge of commerce 
and foodstuffs, and t hope he will prove his worth by solving the food problem in the 
country. , , , 

THE HONOURABLE SABDAB Sm. BUTA SINGH (Punjab: Sikh ): Sir, the food 
situation in some parts of the country is deplorable. I feel that we should give as 
much help all possible to our stricken country-men. At the same time it must be 
remembered that, those provinces themselves must do all they can to improV'e their 
'food position. My information is that one of out' provinces where condition are worst, 
!has not been able to meet with sufficient efficiency or firmness a situation which 
might have been avoide~. Prices here of wheat and paddy have risen to over Rs. 
'30 'a maund and the Provincial Government has so·far taken hovisible steps to 
'rectify this position. " 

In the Punjab, agents coming from deficit provinces have been buying wheat 
freely at an average rate of about Rs. 10 per maund. The overhead charges of taking 
the same to distances of a 1,000 mile!! oreo pltu8 railway freight and grinding charges 
'etc., come to about Rs. 2-8-0 per maund. But flout in Calcutta, I understand, is 
selling at Rs. 35 or above per maund. I IIhould like to know fro~ Government as to 
'who pockets the enormous difference between the buying pt:ioo in the Punjab and the 
selling price in Caclutta.? The.,profits must be huge. I, 

)fy province feels that we would not like to sell cheaply to traders and 1:10 enable 
them to make enormous profits at the cost of the cultivator. If we could be assured 
that prices ill defi()it areas would be controlled· and that dying people are receiving 
their food at actual purchase prices peus freight and essential minimum overhead 
,cha.rges, then I am sure my province will be ha.ppy to be selling at priges far below 
those prevailing in Bengal. . 

Turning to the rise in prices of foodgrains, we must go into the causes which have 
led to a bullish tendency. Firstly, everything has gone up in price and may I be 
allowed to pQint out that whereas food grains have only appreciated to the extent of 
three to three and a half times, their pre-war level, other commodities ha.ve gone up. 
ten times and enn more. 

Our costs of agricultlJra.1 production have risen enormously. Bullock8are now 
iive times their normal price, and so are manures such as oilcake, etc. Iron is be-
coming almost unprocurable and agricultural labour is scarce and much dearer. 
These are essential factors controlling production costs. The poor' agriculturists' 
own requirements suc.P as cloth, shoes and varioull other necessities of life are to be 
bought only at extravagant prices and in an uncont1.'olled market. So the remedy 
lies in cheaper prodllction costs and in intensifying our agricultural efforts. 

We must see that every inch of ground is put to the bost use and made to fll1'nish 
the requirementH of the starving population. Here, I must again make it olear th ... t 
deficit provinces must pull their weight and give immediate effect to schemes of great-
er agricultural effort. , 

Bengal h8.11 ~normous areas which can produce rice. Manure can double tho yield 
-()f those lands that are already under cultivation. We must produce more not only for 
our own people but for those far-off land!! which hav~ suffered the rnvages of war. 

. Lastly, we must not forget the man behind the plough. One cannot realise here 
the suffering/! to which he was put when wheat and paddy fell to a level where he could 
not meet his essential commitments, They had to sell the household effects to meet 
Government revenue oharges, and went to the .extent of selling the few ornament/! 
women-folk possessed in the villages. And these conditions did not prevail for just 
·one year, but were continued o~r a period of many years. I regret to say no one 
'Came to his rescue, neither the Government nor the rich living in the town/!. 

I must strongly refute the allegation that cultivators in the funjab are hoarding 
wheat with a view to profiteering,. when people are dyjng of hunger. ·1 know a.nd it is 
:a fa.ct that the whole of last year's wheat crop was sold out by the producers before 
,the end of tha~ year and even this year lio hoarding is being done. The normal 
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quantity which found its way to the market has already passed out of the stocks 
of the prodllCers. It is mainly due to the shortage of railway wagons and inter~ 

'provincial barriers, stopping movement of grain which are responsible for slow move·· 
mellt of food. There have been v·iolent insinuation against the province I represent 
but I can affirm that the Punjab has met all the demaI!ds of wheat made 1?y the Gov~ 
ernment of India and is prepared to help up to its utmost capacity., I fail to see how 
the Punjab can be accused of anti· social tendencies if the Centre cannot arrange 
transport to carry the wheat that is available. The provinee cannot be blamt;ld for 
this failure. 

The remedy lies in the lifting of these barriers and allowing free trade through 
the normal channels ~ function. 

Finally what is needed iB'to restore the confidence of the producer and to secure 
the co-operation" of the trader. Without this it would not be p088ible to procure 
and obtam physical control over the commodities or to arrange their distributioD 
from surplus to deficit areas. 

THE HONOURABLE MR. SUSIL KUMAR RAY CHOWDHU:RY (West Bengal:, 
Non-Muhammadan): Sir, coming as I do from Bengal, the most affected of all the 
provinces in India, I feel very strongly a.bout the food situation in my province. 
I regret very much·that when people in my part of the country are dying of starvation 
the Government of India or at least some of its members are not paying sufficient 
consideration to the problem. It was amazing thtt the Leader of the other House 
made a statement in that House last week that he would be cOll8vained to curtail 
the days fixed in the Assembly for discussing the food situation jn the country on 
account of the slow progress of legislative business in that Hou!16 &8 if legislative 
business is more important than finding ways and means for providing food to the 
starving popUlation. Sir, I may be pardoned, if I say that this is nothing short of 
criminal negligence. 

Then, Sir, may I ask the new Food Member whether it iB a. fact that a prolince 
was declared a surplus province after proper enquiries and statistics were taken, but 
subsequently a member of the Governm~nt of India coming from that province 
recommended that his province was not a surplus province all declued by the Gov-
ernment of India but was a deficit province and no export of foodstuff should be al~ 
lowed from tha.t province to the neighbouriBg province where there was acute short· 
age of food. 

... Sir, Bengal has fallen on very evil days. Last 'yeaJ/ we had a severe cyclone and, 
flood in Midnapote and the main altum cr9p @f the province was far below average, 
because of that and also on account of some insects damaging the 8J-me. This yea» 
again we have flood in Burdwan and sever.al other districts. Besides we have an 
unsympathetio Governor whose denial policy in. thtl coastal districts of Bengal is 
responsible for many of the sufferings of the people of the prov~nC(l. The Govemment 
of Bengal is having a food drive and the }~oo«. Minister of that pr.oviRce ha.s crept 
under the bt'dstead of every householder in the province iIi search of hidden food bUi 
this has all been in vain as blood cannot be drawn from a carcase. Whatever that 
may be, the fact remains that the st8.l'ving people from thc countryside are coming 
to Calcqtta in the hope of getting food and".then dyillg in the s~reets of that city 
after several days of starvation and exposed to sun and tain. . 

Sir, I hope that the new Food Mem ber of the Government of India will take steps 
to send some foodl!tuffs to Bengal immediately and earn the gratitude of that province. 
I also hope, Sir, that famine should be declared in Bengal and the Famine €ode be 
applied therein. • . 

'tHE HONOURABLE LT.-COJ;'ONEL SiR HISSAMUDDIN BAHADUR (Nominated' 
Non.~fficial~: Mr. President, Sir, I rise to thank the Honourable Food Secretary 
f?r hIS detailed and fran~·state~ent of facts and figures and for llarratingall th6 
tImely steps taken from tIme to tIme by the Government of India, from the bekinning 
of the war to date, and the description ofthe difficulties an<i obstruotions they had to, 
encc;ninter. Thanks to the prudence and vigilence of the Government of India that 
the situation remained in hand and 8&f~ from· deterioration in face of the unscru-
pulous hoarders and profiteers~ 
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India today is in the midst of a most difficult food problem. I think it is far more 

necessary to ~ackle -this problem directly by making concrete workable suggestions 
and find a solution in complete co-operation with the Government for the common 
cause, than delve into the past and try to find excuses and criticism. I would appeal 
to. the side opposite that our entire efforts and energies should be directed towards 
this oomm.on problem and every assistance' extended to the Government to bring. 
to book the hoarders, who are public enemy No. l. 

In my opinion the Government ofIndia should consider the feasibility of gradual-
ly restoring free trade throughout India as the means of ensuring steady supply, 
thereby bringing down the general price level and distributing supplics commensu-
rate with. the needs of various parts of India. The Central Government ehould take 
up the ultimate responsibility to organize and co-ordinate the All-India Food Policy. 
There should be Provincial, District and Local Towns Com.mittees to advise the au-
thorities on the food problems. The production of each PJ'oyince as against its re-
quirements should be assessed, as this experiment has proved a success in Bhopal 
State. From the provincial surplus, to be intimated by the Provincial Governments 
to the Central Government, the demands of the Army and deficit provinoes should 
be met.. . 

'ihe House will agree with me that the two million soldiers, serving either in 
India or abroad, form population of India and are India's liability and must be 
properly fed. They must be provided their share of the food, with a surplus from 
c:r:op to crop. lndia is responsible to feed her two million children in the army. 

I am sure by the simple workable skeleton process forming the fundamental 
basis as suggested by me, the much vexed question of food would be solved to the 
advantage of all concerned. -

With these words, Sir, I support the Motion. 
THE HONOURA.BLE SIR DAVID DEV ADOSS (Nominated Non-official): Sir, 

I have listened very carefully to the very good speech of the Honourable and Gallant 
Member in charge of this subject. The Government, both Central 
and Provincial, were under the impression that India was not in need 

of foodgrains from outside. They forgot for the moment that M~as was importing 
at least 140,000 tons of rice from Burma and about 50,000 tons of broken rice from 
Saigon. I am not concerned with the quantity that Bengal imported (rom Burma. 
We are now asked to feed the people in Ceylon, the people in Travancore and the 
people in Cochin, in addition to the large number of evacuees who have come to 
India, at least to the Madras Presidency and the hundreds of thousands of prisoners 
who are quartered in Southern India. Sir, forgetting these facts it has been &sserted 
till quite recently that India is self. sufficient. Government imported a rationing 
expert from. England. Before he even literally landed in the country, he said India 
is not suffering from want of foodstuffs --and trotted out the bogHY that there was 
hoarding in the country. Sir, 1 cannot speak for other provinces but I cun speak 
.for the Madras Presidency. Sir, there js hardly any hoarding in that Presidency. 
This is a bogey which is conveniently trotted o~t by the Government which has 
failed to do its duty to the- people. We have been crying for a long time that we are 

1 P.M. 

. in need of foodstuffs. Where have they got the hoarding? Have they prosecuted 
the people who have hoarded? Have they found hoarding anywhere? It may be 
that some of these ryots keep enough for the year. In Madras the practice is that 
the labourers are paid in kind in most of tM districts. If they are not paid in kind 
they would not work and the lands will lie fallow. I can speak for Tanjore, Chingle. 
put and one or two other districts. Can that be said to be hoarding when a man 
keeps enough for the year 1 . 

THE HONOURA.BLE MR. SUSIL ·KUMAR RAY CHOWDHURY: It is t.he 
same in Bengal also. They are paid in kind. 

THE HONOURABLE SIR DAVID DEV ADOSS: Can it be said to be hoarding 
when a man stocks 100 kottais. He haR got to fet'd 100 farm servants a.nd his 
family. What is he to do? Money would be of any use. This bogey of hoarding 
has beeu trotted out by the Government in order to excuse themselves. .So far as 
Madras is concerned, it is not correct ... Then, Sir, to say that M~as has got enough 
to-eat is not only a wrong statement, but a misleading atatement.· The West Coast' 
of Madras at least has had an epide~ic attack of chC?lera. Thousands were dying 
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in Callcut and other places. NowI ha:vel'ead in a Madras paper that it has come to 
Madras. . Your censors can control the spread of news but not the brooding or spl'('ad. 
ing of chOlera microbes. Wba't does this mean.? It means t,hat the people have 
not got the stamina to resist the disease .• they have J.1ot got the strength to overcome 
the infection. My point is emphasised by this fact that the incidence of death was 
80 per cent. of the attacks in Callcut and other places. It has never been so. When 
there was a serious outbreak of cholera the incidence used to be 20 or 30 per cent. 
But on account of the want of stamina of the people, 80 per cent. of the attncks 
have proved fatal. These are facts which cannot be challenged. We do not. know 
whether ~ou have got the correct figures, because the tendency of most of the lower 
officials IS to reduce the number of attacks and· deaths. For instance take Ajmer. 
Merwara; paperS said that there were 8,000 deaths on account 'of the floods. This 
morning I read in the official communiqut§ that there were only 1,000 deaths. There 
is this va:st difference. I leave it to the House to judge which is more likely to be 
oorrect. I am not holding a brief for anybody. 'fhis will a,ffectyou in a very 
important manner. Supposing the infection spreads to your army. It will do more 
harm than any number Qf bombs that the Japanese or anybody else could throw on 
them. You may burke all the information. You may censor all the inform4tion; 
but the fact is there that Madras is now affected by a serious epidemic of cholera and 
you have got a very large contingent there. You have got thousands of troops 
there. Supposing it spreads among the troop population, what will you do!. 
Therefore, I say it is veory important for you to feed the people and sep that epi. 
demics do 'not spread and consider it as a part. of your war effort. Get food from 
outside and see that. the people are fed, not overfed. I wondered which genius 
briefed the Secretary of State when he said that people ha'Ve got easy money and they 
are overfed and that is ihe reason for the-shortage of food. I was surprised to see 
that. statement only a few days ago. He gave three or four reasons, but the main 
reason was that people have got easy 'money and therefore they eat too much and 
consequently there ill a shortage of food. I hope he will pay a visit to India and see 
-for himself. The Department is now saying" Grow More Food"., You cannot 
grow more food by pa.ssing Ordinances. Not even the British Parliament which .il'! 
a.ll powerful,~an raille food by saying" Raise More Food ". 

In this connection I have got a complaint, if you will pardon a personal allusion, . 
lVhich shows how the' Department is working. Pardon me for saying that there' is 
want of common sense in the Department. I have the fortune or the misfortune of 
having an estate outside Madras within 12 miles. I grow ric.e there. In April last 
I wanted only one bag of rice grown by my servants on my own land to be taken 
to Kodaikanal when I went there. The Collector of Madrb,s said you may take it. 
The Collector of Chingleput wrote a. very nice letter and said" I regret very mucht 
that the Controller of Civil Supplies does not permit you to carry one bag of rice. 
One bag of rice means 180 lbs. It was for my own use.add that of my family 
We were prevented from having it\because we could not get a permit. We could no. 
send it by railway. And that is the way in whic~ work is carried on. 

Another instance. My daughtt>r hal'! got a coffe(> estate within the '1'ravancore 
boundary but wit,hin ilix milt,s of Panagudi, a town in the Tinnevelly district. There 
is no access to it from Travancore. Thl:' estate is situated on t.he British side. 
Well, Sir, she ill prevented from taking rice for her own servants and for hel'" work 
people. The work people are from Panagudi which is a British town and this is 
within seven mileH of it only. The colfee crop has to be gathered and other crops 
have to be railled; vegetables and othl'r things have to be brought down. No 
cooly would go. Money would not make them fin their insides. They want. rice. 
I wrote two letters and the last reply was that they were considering the question. 
How long are they going to con$.ider the question. There is want of a little common-
sense on the part of these people. You want people to grow more food and when 
they want to do it you put obstac~es in their way, because you have said that nothing 

, should go out of the province into Travancore territory. Travancore territory is 
_ only a name. It is really the same thing. Within 7 miles you have got the State. 

, Well, Sir, I do not want to dilate upon these my own piuticular grievances, 
but I will mention other things. You say " Grow More Food ". Quite so, we are 
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all trying to do that. I have told my agent in Kodaikanal to do as much a!! possible, 
but what happen('d 1 The Madras Go\remment said" We will gin' YOll all the 
land for growing food". Well, middle claSH people-teachers and otherlJ-went and 
removed the undergrowth and began to cultivate potatoes and other things. 
Probably the Karnam WaH not properly looked after. He wrote to the tehsildar 
reporting that thesc people had cut down trees. Sir, there are no timber trE'eR ,in 
Kodaikanal unless you plant eucalyptus and other trees. There are only wild growths 
,of wattle and othel' things. The tehsildar said No ...•.... ,. They came and 
asked me to interfere. I told them-to write to the Collector, and to the Divisional 
.officer, they wrote to them but nothing happened for six months. Then luckily 
one of the Advisers to the Governor happened to visit the area. He knew the place 
and found that these people had put in a lot of money, they had removed the 
undergrowth from the virgin soil and had also put in a lot of labour and felt that they 
must be allowed to cultivate. This is now being done, but the difficulty is that 
though superior officers from tlie Governor downwards say .. You cultivate and try 
to raise produce as much as possible'" the revenue officials are in the way. If a 
man takes a bucket of water they threaten him with all enhancement of his assess-
ment. I think th~e who are familiar with the conditions in Madras know that 
what is called an· annual Jamaballdi is held by officers of the Revcnue Department. 
Every tehsildar, every Revenue Inspector ,,'ants to treat the people as the enemy 
of the Government. Now you say" Grow More Food". How can you make them 
grow more food. Give them all the facilities they want for the purpose. And then 
unfortunately, Sir, in Madras last year there was a failure of the monsoon. 
The north-east monsoon is a most important monsoon for the eastern di.~tricts. 
It was an utter failure and consequently faID;ine cQnditions prevailed in several dis-
tricts. Well, to add to the trouble we had a cyclone, in May last, which damaged 
a lot of crops in the Tanjore and in the South Arcot districts. Now, Sir, these things 
have to be taken into consideration. It is all very well for people here to write .big 
theses and so on: I do not want to make fun of them but they must understand 
the real (onditions :' that the people are really suffering. Go int9 the province.'!, 
go into the distr!cts, go into the villages and take the opinion of the people who are 
there: Your official reports are of no use. With due respect, Sir, these official reports 
are prepared-in sueh a way as to please the superior authorities. I speak no doubt 
freely but I am speaking with some knowledge of the things that are happening. 
You go and make private enquiries and see how the things are. They say they have 
to submit such reports as otherwise the superior authorities will not be pleased. 

Well, Sir. I do not want to take up the time of the House but what I want to 
know is what steps are we taking now to relieve the distress in Madras. No doub.t 
the Honourable Member said they are going to do a lot of things but it takes long 
before Government is'able to do anything and we want action to betaken very 
urgently. We do 'not know what the north-east monsoon is going to be: if it is a. • 
failure (lo.nditons will be stiII worse and thereforc, Sir, we Jl)ust put our shoulders-to 
the wheel Get aH much help from the non-officials as possible. Do not think of 
prestige, do not think of rules and regulations when people moe stafving and. a change 
is badly wanted. What I say is this: make it a part of your duty, as you are doi.Qg 
in the case of the war, get food from outside, wheat or rice or wh8ltever you can get 
from outside, just as you think of armaments, think also of feeding the population. 
There are already signs of-an epidemic in my provincc. If this epidemio spreads you 
will find that the sufferers·will be your army men, liecause, as you know very well, 
Sir, neither a European nor an American is immune to the A~iatic cholera that is 
prevailing in Madras. . ' . 

With thea~ few words I request Government to forget the past and do whatever 
is possible for the present and for the future. (ApplaU8e.) • 

The Council then adjourned for Lunch till Three of the Clock. 

The Council re-assembled after Lunch at Three of the Clock, the Honourable 
the President in the Chair. 

THE HONOURABLE SIB SaDAR JOQENDRA SINGH (Education. Health 
and Landa Member) ; Sir, may I intrude for a. few momellts and say that though 
the distribution of food and its marketing is importatnt, its production is of no 
less importance. Food. must be produced.first to 'be available for cJistribution. 
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Let us for a moment lift our f?ye and survey millions of men and women who 
are now engaged in the heat of the sun, in the pouring rain and i.p puddled mud in 
producing food, on a wage which does' not afford even bare necessities of life. It is 
t.hese men whose destinies we decide. It is these men on whose well. being the well. 
being of India depends. They have never known the mea.ning of hoarding; from the' 
day the grain appears on the threshing floor, they share it, and sl!are it freely with 
others. Indeed gl'a,in often disappears from the threshing 1,loor and the producer 
has to live on borrowing till the next crop. This endless struggle continues from year 
to yea.r. If the pl'oducers, by self-denial, instead of placing in the market consume an 
additional ounce per day, they can consume 30 lakh tons of grain in a year, and if' 
they produce an additional maund per acre, they can plaoe 30 lakh tons in the 
common pool for urban consumption. 

The normal consumption per hea.d of population is about 22 ounces. I am 
placing on the tahle a statement'" showing production per head for all the provinces 
of India. For instance, Bengal produces 19·9 ounces per unit 'of consumption and 
by imports and other sources raises available grain for consumption to 20·5 ounces. 
while the Punjab produces 25·7 ounces, exports 6,31,OOQ tons and.provides for home 
consumption 23 ·3 ounces per -unit of consumption. You will see that the ma.rgin 
even in surplus provinces is not very large. 

These figures are illustrative as to the surplus available and the deficit to be met 
in deficit provinces. They reveal the naked fact that unless provinces pool 
their production as in normal times and surplus provinces consume no more than; 
in normal times, the flow of food from surplus to deficit areas cannot be forced b~ 
measures which may have an adverse effect leading to increased consumption and 
decreased production. 

We complain of the high prices of foodstuffs and milk ana scarcity of ghee. 
The fact is that we, the educated classes, have done little to improve rural Cfi)nditione 
and to modernise production. We have upheld the sanctity of the cow and we are 
anxious to promote human welfare, but we have paid little attention to problems of 
animal husbandry or to improve the living conditions in the villages. We have been 
caught by the war; we have been anxious to employ modern methods of controls and' 
ratjoning, relyging more orr coercion than on co-operation of traders and business-
men. The result is that normal channels of trade have ceased to flow, the confi· 
dence of the people has bee~ shaken and the traders no more coax commodities 
from the meagre resources of 650,000 villages and carry the grain where needed as in 
normal times. It is not only that the cu,ltivator has lost confidence but Gover~ments 
.of Provinces and States, both in surplus and deficit areas, have been conservi~ 
their own resources, building up reserves- in some area.s and thus preventing the free 
flow of commodities. It has become a fashiQn to oondemn the trader, and the 
businessman. The wise words of Colonel Sleeman written in 1834 are not without 
significance to· day :-

.. In societies constituted like that of India ", he said, .. the trade of the com·dealer is mora· 
'esilentially neC888&ry for the welfare of the community than in any other, for it is among them 
that the superabundaace of Seasons of plenty requires most to be stored up for seasons of scarcity 
and if public functionaries will take upon themselves to seize such stores, and sell them at their' 
own arbitrary prices, whenever prices happen to rise beyond the rate which they in their short-
sighted wisdom think just, no com·dealer will ever collect such stores. Hitherto, whenever 
grain has become dear at fmy military or civil station, we have seen the civil functionariea 
urged to wohibit its egrees-to search for the hidden stores, and to coerce the proprietors to 
the sale in all manner of ways; and, if they do not yield to the ignorant clamour, they are set 
down as indift'erent to the sufferings of their fellow-creatures around them, and as blindly sup· 
porting the woret enemies of mankind in the worst species of inquiry ". 

Without the trader, the trade of this country cannot function, and without the· 
enterprise of businessmen we could not have assured supplies of iron and steel, 
sugar, cloth, drugs, paper and thousands of other requirements of war which our' 
businessme~ have been producing on a scale w~ich could not have been possible 
twenty years ago. Indeed, it is by fostering gNwth' of capital, enooura.ging busine!ls 
enterprise and trade that we ean hope to serve tha ba::lt intere3ts of our p:>pulation 
and secure some place in the world which is in the making. . 

'. On the production side, we have not oeen idling., We have been d,oing all that 
we could to increase production. Agricultural production cannot be inoreased by iii 

-Su Appendix at end of thelM! debatea •. 



mere w!tving of the wand. It needs months of preparation of the seed bed, and then. 
nursing the sown seed, which in large areas is still at the mercy of the wind and the 
weather. 

The need for increased food production was emphasised in March, 194.2. Pro. 
vinces were encouraged to offer facilities to growers for growing more food and 29 
la.khs of rupeos were given to Provinces and States in 1942-43 from the rJOtton Fund 
to help those growers who switched. over from cotton to food crops. As a result, 
53 ·39 lakhs of acres were diverted from cotton alone to food crops. Taken as a 
whole, 13i la~s of additional acreage were put under rice, Ii lakhs under wheat and 
69lakhs Wlder millets and maize. Unfortunately the seallon for rioe was very bad in. 
the east and south, with the result that in spite of the increase in acreage the rice 
production decreased by 8 lakhs of tons. It ,is this deficit which is in part respon. 
sible for the present food situation... . 

In ",he c~nt yel\r 1!J43-44, in order to give a furtller impetus to increased. 
food production, thanks to the help given by my colleague, the Finance Member •. 
we were able to set apart Re. 50 lakhs for helping provinces to increase their food 
production. A Director of Agricultural Production WILl! appointed who goes round. 
to the province.s and the Indian States and advises them as to the lines of· 
work necesSary for increasing food production. An Irrigation Expert has been. 
appointed who advises provinces similarly about taking up suitable schemes for 
irrigation,. particularly for tube wells so as to increase yields or bring more land 
under cultivation. Already·grants to theoextent of Re. 49 lakhs have been given to· 
provinces in addition to Re. 15.lakhs from the Cotton Fund and Rs. 99 lakhs have 
been advanced to them as loans. Among the schemes sanctioned is one for treating . 
town waste by a new method so as to supply severallakhe of maunds of manure to . 
cultivators. Help has also been given to provinces for securing vegetable seeds and 
for growing seeds in this connection in India in future. It is hoped to secure an. 
increase of a large acreage under khariJfood crops and 131lakhs of acres QJ1der rabi . 
crops as compared wit.h 1941·42. If, however, nature is more bountiful than it was 
last year, it is hoped that the rice outturn will increase considerably and if so, the 
position will improve all soon as the main new rice crop comes in to the market. 

May I take the Council into my confidence and say that my Department is busy 
in preparing material for Committees which are to plan a programme of rur~l re-
cQnstruction aiming at improving living conditions in the villages. I have already 
announced tIie constitution of a Health Committee. The Educational Adviser is 
engaged in preparing material for a programme of Education, both litcrary and 
technical. An Agricultural Committee "ill be at work from about the 1st Novem-
ber this year. It is.my hope that these Committees will plan a programme and 
their recommendations would be' acted upon and carried out within a definite 
number of years. 

We have all been clamouring for controls and rationing because we know' 
England has taken such measures to feed its population in war·time. .We have 
forgotten that conditions are altogether different between the two countries. It is . 
true that England hILI! lIucceeded in securing steady flow of commodities at a. fairly 
stable price, bu.l it is perhapli not known what the system has been costing in subsi-
dies. According to Mr. Mabane, quoted in Economist of May 22nd, in the year 1942: 
up to March 31st it cost Goverdment in subsidies £145 millions. Milk, for insta.nce,. 
for general consumption has been subsidised to the tune of £11 millions and for· 
schools £17 millions. 

The deba.te would have a. value if we can pool our knowledge and formulate a 
policy of permanent use and we can define the first principle of production and dis-
tribution. The grim reality which we must fa.ce is the fact that a.ll ~he provinces of 
India do not produce enough food of the l'ight kind to provide a mixed diet for more 
than a fraction of their population. It was not without reason that General Megaw 
in the year 1933 held that only 39 per cent. were well nourished, 41 per cent. were 
poorly nourished and 20 per cent. were badly nourished. Ten years have gone and 
the condition of our primary producer has not improved. Unless the working 
capacity and efficiency of the agriculturist is improved, the vicious circle of low 
wages and distressing living conditions cannot be broken. We have our eyes fixed on 
the spiral of infla.tion and rising prices,· but what we need is giving some attention to· 
the chronic spiral of scarcity, poverty, disease and distress. We shall have to face· .. 
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the problem of increasing production and purchasing powor of our population. We 
may have t<;> Bub,mit to high prices of commodities in the interest of all the people of 
India. If we do so within tim years we oan brea.k the spiral, create an enormous 
home demand for goods, leading to expansion of industry, rise all round in the wage 
st,ructure and healthier living conditions.' -

The price i'1 not a meaningl~s symbol, a mere rubric on the temple of money 
power. It determines the. wage' of the pi-oducer, creates or restricts .the demand of 
consumable goods and controls the scope of industrial expansion. Indeed economic 
conditions. even govern the political progress. If we oan give our people full employ-
ment, wa.ges bearing some relation to wages which obtain elsewhere and if we improve' 
health and with it productive efficiency of'our masses and secure a wide and fair 
distribution of wealth, I can &Bsure YOlI that problems whioh assail us today will 
find a natural.solution and we shall rise by our own effort to a position of equality in 
the Commonwealt,h of Nations to whioh we are promised an entry. . 

THE HONOURABL!l SIR A. P. PATRO (Nominated Non.Official): Sir, after the 
illuminating sp('(>ch ofthe Honourable Member elRewhere and the special pleading 
of the Honourable the Mover of this Motion, one fact seems to be very clear, namely, 
that thl"re was an in£'essant struggle between Centre and the provinces, that the 
Ccntre wanted to have its advice carried and wanted to effect co-ordination among 
t!Je work of thf' provinces. Six pric,(l Control Conferences are said to ·have bet'ln 
convened froni time to time at great expense and labour', and three Food Conferences 
seem to have been convened from time to time. The result of the very stnmuou", 
labours of theRe bodies is said to be that in the urban areas t.hey should introduce 
rationing as a solution of this grave problem. . 

(At this stage the Honourable the President vaC'ated the Chair, which was taken 
by the Houourable Mr. V. V. Ka.lika.r.) , 

Sir, it seems to me that this problem of food is not so much in the cities and 
towns as if!.. the ~llagf's and taluks, in the agricultural area, and amongst person I! who 
produce food for others. In othf'r words, you have the wealthy people who are 
sufficiently protected and then you have got thehighcr middle cllfs who have equal 
. opportunities with the wealthy classes to secure food and stock it, and there are also 
the poorer classes that are suffering. It is not because there is so'much suffering in 

. the cities or in the upper middle classes. It is the poor middle elaS!! of a particular 
section that takes ad vantage of the scarcity that prevails" in several parts of India and 
wants to make capital out of it and agitate' and say. " That is entirely due to the 
failure of food supply". In other words, it is sought to make political capital out 
of the situation. But what practical suggestions have been made by the Govern· 
ment at the Centre or by th~ provinces in ord~r . to relieve the poor man of this 
difficulty, viz., scarcity of food. No doubt wages have incn;lascd, whether he works 
in a railway or company or in connection cwith any war work. But it takes him 
out of the village and the man and his family want food. Hc tal(es the basket, 
round. The retail dealer refuses hecauRe he has no stock and they cannot buy from 
the wholesale dealer. What is to be the position of such people, the agricidtllral 
population of the rilral areas 1 I II;m more concerned wit.h them thall with the 
other clas.;es. Government servants have t.heir fare sccured for them. Thc con· 
pany's servantR are similarly provided for by the <:ompanies. Industrial agencies 
hl!ve been getting sufficient food for their employees. The labourers in tht' mill area 
have got their food supply properly. Who iR it then who is the actual HIlfi'el'er ill the 
country? The people iQ the rural areas a,re not able to get sufficient food. That is 
the problem that the Government have got to tackle. _The Central Govt'rnment says 
it is a queRtion to be dealt with by the'proviiwes. Quite true, provincial autonomy haA 
gh-en certain powers for the provinces to be exerCised by them. But as the Centrt' 
always claims to have certain control in certain matters, they hare to invoke those 
powers for the purpose of guiding and controlling them. I do not wish that the 
Centre should interfere at every stage of the proceedings of the provinces. The 
provinces should be left to t.hemselves. If that is done certain provinces will not 
be vying with one another in stocking food in !,eserve. No doubt tllere are two main 
causes why this kind of scare has been created. In the rural areas when the Provin· 
ili,aJ.l Administration appOints inspeotors and others-and they go round, soate is created 
amoog the mercha.nts, the banyaa and the 8owcar8, who bury their stocks under 
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ground without being made available for the market immediately. Some of them a,re 
very canny people and they have to be dealt with drastically. The officers who are 
deputed for this kind of work are not sufficiently strong people. They should make 
no distinction between the rich and the poor, between man and man. They Rhould be 
dealt with drasti{~ally as they create scare in order to raise prices. The rise in prices 
is not ,due to the scarcity of food in the villages. It is due to this scare created by 
interested people, and everyone reserves a ccrtain amount of rice oJ: ragi and the 
result is that the foodstuffs does not get to the market; the consequence is that there 
is scarcity of food·m the villages. How Ilre you going to ta{'kle the problem? I 
have listened to the speech of the Honourable Member but J am not able to find 
a,nything which would help me in trying to understand the position in the rural 
areas. You may do anything for the city in order to satisfY the cry of interested 
people, the Cfy of agitation, the cry oflond·mouthed people; but because the villages 
are silent, they s~ffer silently. You do not care for their interests .. You have not 
provided any Uleans by which you could carry relief to them. I understand that the 
Honourable Member has said that-the village committees should be revived and the' 
landholder and the zamindar should take up the question ,of relieving the rural areas. 
It is a misunderstanding ofthe positioll, Sir. The zamindar and the landholder are 
no where now. They are under the control of the tenant and the ryot; they 
soarcely get enough to pay the land revenue. When'they can't help themselves, how 
can they help you 1 What have the Government, Central and provincial, done to' 
relieve the troubles of the zamindars and the landholders.1 How can they relieve the 
.situation 1 They are themselves in such a helpless position.' In the old days they 
were certainly exercising a certain influence over rural areas. But those days are 
gone, and things have changed now. Therefore, it will be vain to expect them to 

, help you in an effective manner. The problem of the rural areas is more serious 
than that of the urban areas. You ma,y have rationing. But what about the 
rural population 1 It is their discontent that you have to take into serious comi. 
deration. I can warn YOll that already t,here is a rumbling noise in certain quarters. 
Unless immediate steps are taken to relieve the sufferings of the rural population, 
there will be great unrest. The problem is 110t one for conferences or for passing 
resolutions, but the Centre must ask the provinces to move in the matter-never 
mind whether they are govened by section 93 or whether there are coalition ministries 
there. In BOme provinces they are not doing what they ought to have done. They 
knew from the beginning'that there is going to be scarcity of food. They were 
aware of difficulties that would arise from the situation of the war because not 
only the two millions of soldiers have to be supplied with rice, not oilly those 
prisoners who have been placed here in India have to be supplied, but they have also 
to feed the people. There are difficulties of transport. In this state when the 
Government is buying and Government's agents are buying and reserving food, 
what happens 1 The ordinary merchant sells his stock to the Government agent 
with a view to get more price for it and when he goes back to the ,village or to the 
town he says he has no stock, and then, Sir, he rail;Hl8 the price from Rs. 16 to Rs. 34-. 
Now they have to pay and take it .. 

Now it is said, .. Oh, the wages have gone up and .the 'People are earning more 
money than before, therefore the economio position has improved and it is not, 
therefore, the economic distress that is prevailing" .. ' On the other hand, take the 
producer's case, of a family consisting of man, wife and three children. We have 
investigated the matter and it is found that he is always in chronio debt. This is 
my conclusion as a result of my non.official investigationS into the iural problem and 
is also borne out by' a Government agent--an officia1-~ho had been appointed to 
enquire into the matter. His recommendations showed that people who have had 
16 acres of land are stilI in debt and unable to make both ends meet. Therefore, 
as you will see, the position or'the ryot, or cultivator or the pattedar in the rural 
area is not that of a trader or a' merchant, but he is a man who has to· produce. 
What encouragement is there for him 1 Have you provided any form of help or 
encouragement to him 1 . He has to payoff every time at re·settlement rates. He 
has to pay irrigation cess, he has to pay, what is called, the road ce8S and he has to 
pay-. 

TuE HONOURABLE SIB DAVID DEVADOSS: ,Village cess. 
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THE HONOURABLE SIB A. P. PATRO: Yes, village 001!8. He bas to pay every. 

thing. It is the patf.eda,. who holds t.he land. It is the cultivator who has to pay 
all these oosses and in- order to pay these charges he has to sell produce. . Not only 
has he to sell the produce, keeping something for his food, but even t.hat reserve 
also he must bring out in order to meet the charges. Thus the position of the 
cultivator and the producer of food in the rural areas is a very, very discouraging one. 
Hence people· in the rural areas laugh at your proposal to grow more food. They 
have told me, .. What is this 1 How can we gt"!)w more food when we are not able 
to grow sufficient in our own holdings· ? What are the advances tha.t Government is 
going to give us and what facilities are they going to give us in the way of irriga-
ti on! Are they going to repair our tanks or are they going to bring III a new call1l.l, 
from the river with a view to irrigate our la.nds 1 What is .it. that would encourage 
us to go in for fresh ~ultivation of the lands? Grow more food is really an unreal 
thing. It iii a farce." . 

In thE' matter of irrigation any figures on paper-l lakh or 10 lakhs-ha.ve been 
·added. If the produce has been sufficient and if the produce has been such as the 
tales of the Government records disclose then why.is all tbis struggle for food ? 
Why {,Ihould this discussion of the problem come in if really more food has been 
produced. ? • . . 

Then, Sir, the Honoura.ble the Mover has told us what the three requisite 
fundamentals are and he has described them very clearly and described the way 
in which they have been dealing with the provinces in the matter of t:hesc. He has 
.placed the whole responsibility on the provinces for c.-arrying out t.he objects in 
view but then there are no uniform rules that could be applied to all the provinces .. 
"Provinces differ tn their economic conditions and in their agricultura.l conditions. 
'I will give just an instance of what is happening in t.he Madras Presidency. Take 
. what are called the 4,! Ceded Districts" ; they are dry districts where they grow .. '" . 
and not rice. Now t,hey are periodically subject to scarcity aA'd last year, owiRg to 
t.he seasonal failure of rains in the Ceded Districts, there was famine. On the other 
hand, in the adjoining district we had a good crops. In the province itself t.here ¥6 
district8 where the produce varies and the economic conditions vary. Therefore 
that you should apply a uniform principle seems to me altogether impracticable and 
that the Centre should insist on provinces not reserving even a stra,w for themselves 
. but giving over surplus or excess to other provinces seems not a practical proposi-
tion. No doubt it was good in t.heory but what was the reply oft,he provinces and the 
'Conferences ? From the reports of the Conference we find that the provi{lces are 
unable to do so be<'ause they have to calculate what would happen to the next crop. 
Now the dry crops have all been harvested and it remains to be seen whether the crop 
would go to the market or whether it would be mfficient only for consumption by 
·the people of the rural areas. . Therefore, Sir, in these circumstances any attempt 
made by the Centre in the matter of distribution seems to me not a practical proposi-
tion. Secondly, you must leave t.he provinces a free ,hand to deal ·wit.h but wherever 
there is necessity of co-ordination between a province and province the Centre may 
interfere and advise them in the matter. Such being the case the problem is not an 
easy one-it is .& very ~omplex one-and it m.ust, therefore, be dealt with very 
cautiously. 

Tmu HONOUBABLB SARDAIt Sm JOGENDRA. SINGH: May I inform my 
.Honoutable friend. Sir A. P. Patro. that so fa.r as the Grow More Food campaign js 
.{loncerned, the suggestions he has made about cleaning the tanks, affording new 
facilities for irrigation, digging lJP new canals, putting up tube-wells, this is wh/lotwe 
are trying to do. 

THB HONOURABLE Sm A. P. PATRO: _ By the time the well ilJ dug the man 
will die. . 

THE HONOURABLE SABDAB 8m JOGENDRA SINGH: Is there any' other 
way of doing what the Honourable Member desires 1 

·THE HONOURABLE MR. HOSSAIN IMAM (Bihar and Orissa: Muhammadan): 
,Before I commence my remarks on the Food ReSolution proper, permit me, Sir, to 
speak a few words about the fickle nature of the Government of India. This Depart-
ment, the most important at the moment for the Home Front, has been the 

·Not corrected by the Honourable Member. 



}'OOD srTUATION 209 
1!Ihuttlecock of the Government of India, being transferred from one 'hand to the other, 
both as to its Hor.ourable Members and Se~retarirs. .If I am not mistaken, Sir, four 
or five Honourable Members and more than that number of Secretaries have tackled 
this question in the space of just two years, sinc~ we had the first expansion of the 

.. EXE'ClUtive Couneil. Government always regarded it in the beginning as a most un-
necessary department, and it was impertinence on the part of the legislatol'4l and the 
representatives ofth~ people to suggest even that there could arise a food crisis in 

. India. We were regarded, as usual, by these misinformfd people who have the govern-
ment in their hands, as viflionaries. J wouldhilVe liked to trace the history of this 
Department !linee its inc('ption~which i8 the nOlma} period of human gestation. 

'Since it was'folmed it hus !leeD three Honourable Members, and it is going to see 
three Secretaries, and prob{'bly three more Members too. Within the short space 
of nine months! I ask the business people to tell me what would happen to a business 
in which both the head and the general manager were being changed so often. 

T~e Department, when it was conceived, was in the hands of Mr. N. R. Sarker and 
the late Mr. Holdsworth. 1'h('n we had th(' unfortunate affair of the 10th February. 
After that the Department rf'mained without a Member. Then the Governer General 
in his wisdoOl appointed a Mtmber to take charge of this Department. I ask: Was 
the Government so blind to the reality of the situation that it did not think that the 
three departments were too many for one Member 1 What new situation ~as arisen 1 
If they could not foresee anything, if everything must come before their.nose for them 
to see, J am hopelessly disappointed in thml. On the 3rd May the Commerce Member 
takes charge. Until then there was no need to bifurcate his Departments. :aut all 
of a suddpn this wisdom descends on the Head of the Administration to divide up. 
Now, look at the unreality of the situation. The Executive Council i~.not cOl1Bulted 
on this issue. The statfment is VE'ry definite that Members who were concerned were 
asked. I have nothing to say. against the Honourable M£mber who has t.aken over 
charge of this Department or against the Member who is handing over the charge. 
But I do ask the Head of the Administration to make clear what was the need for it 
and how the need cropped up all of a sudden after the 3rd of May-and before the 
II th of August ? • 

Now, Sir, further on we find that the Government has been showing discourtesy 
to t,he Houses of the Legislature consistently. Ev('n this announcement of change of 
portfolios could neither be made in the Legislative Assembly when it discussed the 
food situation on the 10th August, nor could the announcement wait ior today when 
this House is discussing the matter. It needs must cpmc on the 11th August. Other-
wiRe the heavens would fall ! 

THE HONOURABLE THE CHAIRMAN (The Hpn!>urable Mr. V. V. KaIikar): May 
I request the Honourable Member to confine himself to the Motion before the 
House 1 . _. . 

THE HONOURABLE MR. HOSSAIN IM,AM: It will materially affect the handling 
of the food situation. My submission, Mr. Chairman, is that when therE'! is no se~rity 
of tenure, when the M€mber docs not know how long he is to can-y on the Depart-
·ment, when it depends upon the o&pricio~snesS:of the Head of the Administration to . 
transfer or to retain the portfolio, I do not think that I will get &. fair deal from .the 
Dep&rtment and the Member. It will be reaJIy asking a ~ember too much to take 
responsibility on his shoulders and thep. 'keep the sword of Damocles hanging over his 
~~. . 

There are many unemployed Members in the Government of India who have got 
very little work. We all know that the Honour ... ble the new Food Member was not 
the only unemployed Member. There are two mope unemployed Members still left. 
I do not know which other Departments will be sDluggled to theil' portfolios-merely 
beca.use of their unemployment. If they are unemployed, well, give them the dole, ' 
and send them to the Secretary of State's Council, because that is the place for them. 

Sir, I will come back to the Resolution. I am grateful to the Department of 
Information for having sent to us the full text of·the speech of the ex-Food Member.-
But I wish I had received it a little earlier, so that I might have been able to give more 
time to it. The speech of Major-General Wood was well documentt'.d. But unfortu-
na.tely it was as silent as the Food Member's speech as regards the future. It told us 
what were the problems and what were the difficulties, and of the efforts which has 
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been'made to surmount those difficulties. But in the matter of cut and dJ'ied schemes. 
we had very little information from Major.General Wood. The Honourable Member 
in oha.rge of Educat.ion, Health and Lands made. &susua],. a thought..provoking 
speech, with hi~ impatient advocacy of the baekbone of India-the farmer. But 
there ,wre ROmE' special pleading~ also for the traders aud businPHHmen. I shall deaT 
with th~e points in their order. . 

My difficulty, Sir, is that I do not know exactly where I staud. Members of tIle 
Central Legislature are in a sort of suspended animation. They havp. ceased, aCllol'd· 
ing to the Government. of India .. to be representative. Aud yet they are not l:Ient back 
t.o their cori~tituencies. While countries like South Africa, AU8tralia. and Canada 8.1·e 
holding elections, in this God·forsaken cou.ntry elections cannot take pl&ce, even 
though, according to even the Viceroy, the dangerH are now far removed. Even t~en 
elections cannot take place. You deprive us of the opportunity of getting a fresh 
sanction from our peopl~. and then you condemn us as being no longer representa. 
tive. What is the meaning of this? It is really a farce to carryon the Central Legis. 
lature without a re-election. The Assembly has had its life extended three times'. 
There should have been three general elections if they had not renewed the Assembly 
on one pretext or the other. • 

THE HONOURABLE THE CHAIRMAN (Tbe Honourable Mr. V. V. Kalikar): May 
I again aSk the 'Honourable Member to confine his remarks to the Motion before the 
House ? 
. THE HONOURABLE MR. HOSSAIN IMAM: Mr. Chairman, my difficulty is that 

I come from a province where there is no representative Government. The Govern-
ment of India consults the Provincial Government, which has absolutely no idea of 
what my problems are. It is worse than the Montford scheme. Those of us who 
have the misfortune to live in a section 93 province can find no voiee in the Govern· 
ment ofIndia, Tha.t is my complaint. You do not associate the (',entra]Legislature. 
You do not have any other machinery of finding what my difficult.ies are. And yet 
you come and tell me that you have ~onsulted my Provincia.) Governmcnt. The 
Provincia.] Government. is just a subordinate branch of the Governor General acting 
in his own discretion, untrammellcd by the advice of the Honourable Members. a 
swaraj within a 81varaj within a swaraj. This is the third degree of st/Jaraj. The" 
Yiceroy has 8waraj, the Governors have their 81mraj. and then Advisers have t.heir 
swaraj. In the name of swaraj for the provinces, that. is t.he reality of the situation 
to which the tJovemment of India always turn a blind convenient. eye. They will 
always bring forward the excufle that t.he Government of India Act. stands in their 
way. as if the Government of India Act has not ·beeJ\ torn to pieecli in almost every 
respect. I do want t~e Government to tell us facts and figures and not estimates. 
I, along with the Honourable Member in charge of t.he Department of Edu(~ation, 
Health a.nd Lands, know how unreal our statistics a.re. They are not based on real 
factual data. They are estimates at the best. The organisation for bringing the sta-
tistics to the reality of the situation does not exist in India. There is no correct statis· 
tics of what the real position in the country is. I have before me certain concrete. 
defuiite figures. When we are suffering from this dea.rth of foodstuffs. is it really 
neceaeary that in addition to the Government exports for the Army and for the Allies,. 
a. huge export in foodgi-a.ins should be allowed on private a.ccOunt! The figures before 
me are very telling. In March, 1943, the export was Re. 3151akhs worth· of goods, 
offoodstuffs. That was in one month alone. In Apri], it went up to Rs. 354lakhs_ 

}LuOB-GENlIlJLU, THE HONOU1U.BLEE. WOOD: Will the Honourable Member 
sa.y from where he has secured his information 1 

TlIB HONOURABLE Ma. HOSSAIN IMAM: I am giving statistics from Com-
meru, which takes its clue from the jnformation published by the Department of 
Statistics. . 

MAJOB·GENERAL THIl HONOtTBABLE E. WOOD: Could he please tell us whether 
it is in tons or maunds 1 

TB:~. HONOURABLE MH. HOSSAIN IMAM: Only the value is given here and 
not the details. But he has got figures separately for foodstuffs, for raw materials .. 
ma.uufa.ctures and other item8. In a11 other items, in March, there was a reduction 
and80 was there in April too. The tOtal exports amoun~ to Re. 1,779 lakh8 
in April, 1942, and it fell in 1943 to Rs. 1,563Iak.hs, a reduction of Rs.2 crare" 
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in 1943 as compared with April, 1942. But in the matter of foodstuffs, it had 
gone up from Re. 2451akhs to Re. 354 lakhs. ,That is, more than a crore worth 
of foodstuffs were exported to outside countries, and thjs on private 8.::count. 
This is what has produced all this kouble. The total figure for the annua.l 
export is also illuminating. In the 12 months ending March, 1943, it amounted 
to nearly Re. 47 crores. As, you know, Sir, owing to the Japanese menace, 
nowadays very little of the home trade is carried 011 board ships. That is 
the greatest difficulty. I want the Govorllffif!9t to come forward with a compre-
hensive, all-embraoing measure. The difficult.y is that the Government .of India 
have many Departments. Each Department has got, a 8waraj of its own. If it butts 
into another Departm,ent's sphere, it is told, "You have no business to come here". 
Export is under one Department, "'Grow More Food" oampaign is under a.nother 
Department, its distribution is another person's business. This sort of thing may be 
all right for peacetime, but when we are living in special conditions, this will never do. 
Government may go on changing the Secretaries and the Members ad infinitum" but 
they will never sucoeed in ta,okling the situation unless they have drive, imagination 
and determination to do the thing. This excuse that the Pl'QvinC6S stand in the 
way is illusory. I for one believe that if the Government of India determine to do a 
thing-I am talking of the Government of India as a whole, as apart from the De· 
partment; that can only be decided by the general decision of the Governor General 
in Council-then they can do wonders. 

I do not wish to take up the time of the House too muqh but I will be failing in 
my duty if I did not taokle some of the questions. Major-General Wood had some. 
thing to say about the producers who are hoarding; and he instanced t.he big hoarders 
who are the first culprits, and then there are the small hoarders also. But are they 
the only persons who are to be blamed 1 Are not the traders doing the same thing,' 
Are not the Government themselves doing the same thing 1 The Government are 
also hoarding, the trader is hoarding and the cultivator is also hoarding. I am a 
cultivator and a farmer ""nd I can say this. But who are the men who are the real 
hoarders 1 Who is the enemy No. I of the country and the society who is rewarq,ed 
by the Government of India 1 Every tin;le you will find that when a crop is harvest. 
ed, the prices are low. When it ilJ moved to the urban areas and only a few producerll 
have stocks, the prices sta.~ riaing up and then the people who have hoarded reap the 
harvest and those who were partiotic enough to sell out are punished. They do not 
get their price. This happened last year too in the case of wheat. You insisted on 
Rs. 5 being maintained. Those who sold out were the sufferers. What, confidence 
can anyone have in you' Is there any reason why a farmer should ever plaoe his 
trust in your promise that you will continue to do the same thing which you had 
promised to do t I asked a pointed question today as to what will be Government's 
policy with respeot to the prices of.foodgrains in future and the Honourable the Food. 
Secretary told me that I shall get my answer dUling the course of the discussion. 
I am sorry I did not catch if he did make any reference to this question of mine. I 

, had asked in question No. 134 a categorical question whether 
p. II, price restriotion will be adopted for wheat and rice in the 

current financial year' Government has conveniently remained silent, with the 
result that people will draw their own inference and the inference will be that it pays, 
to hoard. And you are going to reward those persons who have hoarded as usual, 
beoause the national characteristic of Englishmen is that ,they know only to muddle 
through' This is the racial characteristic and habit. You cannot change it. In 
that case you will not be justified in blaming anybody. You have never punished 
those who have hoarded and you have no intention of,doing so. Let me be frank. 
You are too frightened to take real steps. You have taken steps in one respect, in the 
matter of textiles, and you have earned a rich dividend from it. Prices have wonder-
fully come down. That large stocks were being exportcd to out.side countries. and 
that the Government of India is taking everything for the army have been falsIfied. 
There is so much stock that it cannot be sold before the 31st October. Similarly if 
you have real determination to tackle the question of food, you could do BO. But 
you should do many things. First of all you have to declare everybody to declare 
stocks over a certain limit. You must exa,minet.he figures. You will hav.e to impose 
'penalties, that undeclared stocks will be confiscated, etc. You must then have a 
machinery to examine theBe things and no more illegal gratifications. Government 
haslegaliaed illegal gratification. 
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throwing blame upon it, take into its own hands the question of the country's food 
supply just as it has done about the military supply and take power to control the 
purchase and supply of food crops not only in the country but ask for and arrange 
supplies from outside as it has 80 long been supplying goods to outside countries. 
Instead of allowing competitive pur~es by dilierent agencies and allowing them 
to make as much profit as po.ssible, which has been the cause of raising the prices 
and instead of looking for too much excess profits tax, the Government should see 
that the cultivators get a decent price and that the consumers, both urban and rural 
get their food aJao at a decent price. The Provihcia.l Governments and public support 
should be enlisted for the proper management of the transactions as had once been 
thought of tJi:rough licensed traders instead of JPerely establishing free trade principle 
as had lately been adopted. The question of transport of food from one part of the 
country to another should also receive careful consideration. In spite of the earnest 
effort on the part of. Government, there has been undeniable failure on its part to 
supply proper transport for food supply and this has been due to their wreckless 
depletion of wagon and railway materIals from India to other countries and we should 
ask for their return to us, now that the war front is being tra.nsferred to India. 

THE HONOURABLE MR. R. H. PARKER (Bombay Chamber of Commeroe) : 
Sir, I have one or two brief comments to make. I do not want to repeat anything 
that has been said by other members of the House. As a member of the European. 
Group I very much welcome the decision of the Government of India to make one 
portfolio 'of this Department, for one Member of the Viceroy's Council. That was 
a thing that we always supported and we suggested in the very earJy stages of the 
discussions on food control. I think one of the most serious omissions--and it is 
l&rgely I think a question of the Provincial Gov:ernments and their magistra.tes-
h&8 been the question of the lack of severity in dealing with the people who have done 
improper things in connection with food hoarding, charging higher prices than 
controlled prices and 80 on. I think it is a most important thing that in every 
poBBible case the maximum penalty should be exacted.. 

To HONOUB4BLE MR. HOSf:;AIN IMAM: No compromise. 
1'BE HONOURABLE MR. R. H. PARKER: I agree. 
The Honourable Mr. Da.1a.l suggested that the question of shipping space was 

not such an acute one and I think he also said that &8 it was a matter of life and 
death the space should be utilised for taking grains to this country. Well, with that 
I of course fundamenta.lly agree. But I think you have also to bear ih mihd that 
shipping space, which is wanted now to carry food, is also wanted in connection with 
the saving of lives from death among the forces. The fact remains that our troops 
overse&8 must be backed up : and it may be even more important that they should 
be backed up than that food should be brought here. 

The Honourable Member also suggested that payment might be made in gold 
Qr silver. I cannot help feeling that the implication underlying that suggestion 
would be that the currency W&8 not sound. It would encourage that feeling, 
which I think should be avoided. 

THE HONOURABLE MR. M. N. DALAL: It h&8 nothing to do with currency 
at all. Gold a.nd silver mues a spontaneous appeal to poor agrioulturists that is a 
suggestion which has also been made by Sir l'racy Gavin Jones, the President of the 
Chamber of Commerce, Cawnpore. 

THE HONOURABLE MB. R.. H. PARKER: I can only say that I am afraid 1 
dis&#ee with Sir Tra.cy Gavin Jone8. 

The Honourable Sir David Devadoss seemed to say that there is very little 
hoarding. I must say that my impression is that there is a. large amount of hoarding 
but that a large proportion of it is what I would call unintentional. I will tell you 
two cases where I have been a hoarder myself, as an employer. When I found that 
my employees could not get graih, I went out and bought grain in larger qua.ntities 
than I or they had done before. I had never bought such large quantities before in 
norma.l times. Why did I do that now 1 Not so much because I was frightened 
about the future, but because I wanted to . start my own organisation of grain shops 
to 8upply my employees with food. I naturally had to st,pck tbe required food~a.ina 
in fairly large quantities in order to make sure of supplies for a reasonable penod of 
.~ ...... ~ 1\.1',,+ " ... IV (l;(!.1 rln t,h",f; fnT./lo _fe.w thousand 1)COule whom I happened to be 
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in 1943 as compar~ with April, 1942. But in the matter of foodstuffs, it had 
gone up from Re. 2451akhs to Re. 354 lakhB. That is, more than a crore worth 
of foodstuffs were exported to outside countries, and this 03 pl'ivate account. 
This is what has produoed. all this trouble .. The total figure for the a.nnual 
export is also illuminating. In the 12 months ending March, 1943. it amounted 
to nearly Re. 47 crorer. As you know, Sir, owing to the Japanese menace, 
nowadays very little of th~ home trade is carried on board ships. That Is 
the greatest difficulty. I want the Government. to come forward with a compre. 
hensive, all.embracing measure. The difficulty is that the Government of India 
have many Departments. Each Department has got a Bwaraj of its own. If it butts 
into another Department's sphere, it is told, "You have no business to oome here". 
Export is under one Department, " Grow More Food" campaign is under another 
Department, its distribution is another person's business. This sort of thing may be 
all right, for peacetime, but when we are living in special conditions, this will never do. 
Government may go.on changing the Seoretaries and the Members ad infinitum, but 
they will never succeed in tackling the situation unless they have drive, imagination 
and determination to do the thing. This excuse that the provinces stand in the 
way is illusory. I for one believe tha,t if the Government of India. determine to do a. 
thing-I am talking of the Government of India. as 8. whole, as apart from the De. 
partment; that can only be deoided by the general decision of the Governor General 
in Council-then they can do wonders. 

I do not wish to take up the time of the House too much but I will be failing in 
my duty if I did not tackle some of the questions. Major.General Wood had some· 
thing to say about the producers who are hoarding, and he instanced the big hoarders 
who are the first culprits, and then there are the small hoarders also. But are they 
t.he only persons who are to be bla:lned 1 Are not the traders doing the same thing 1 
Are not the Government themselves doing the same thing 1 The Govtlmment are 
also hoarding, the trader is hoarding and the cultivator is also hoarding. lama 
cultivator and a farmer and I can say this. But who are the men who aTe the rea) 
hoarders 1 Who is the enemy No. I of the country and the society who is rewarded 
by the Government of India. 1 Every time you will find that when a crop is harvest. 
ed, the prices are low. When it is moved to the urban areas and only a few producers 
have stocks, the prices start rising up and then the people who.have hoarded reap the 
harvest and those who were partiotic enough to sell out are punished. They do not 
get their prioe. This happened last year too in the case of wheat. You insisted on 
Rs. 5 being maintained. Those who sold out were the sufferers. What confidence 
can anyone ha.ve in you 1 Is there any reason why a farmer should ever place his 
trust in your promise that you will continue to do the same thing which you' had 
promised to do 1 I asked a pointed question today as to what will be Government's 
policy with respect to the prices of foodgrains in future and the Honourable the Food 
SeQretary told me that I shall get my answer during the course of the di8~ussion. 
I am 80t:IY I did not catoh if he did make any reference to this question of mine. I 

, had asked in question No. 134 a categorical question whether 
p. II. prioe restriction will be adopted for wheat and rice in the. 

current financial year 1 Government has oonveniently remained silent, with the 
result that people will draw their own inference and the inference will be that it pays 
to hoard. And you are going to reward those persons who have hoarded as usual, . 
because the national characteristic of Englishmen is that they know only to muddle 
through 1 This is the racial charaoteristio and habit. You cannot change it, In. 
that case you will not be justified in blaming anybody. You have never punished 
those who have hoarded and you have no intention of doing so. Let me be frank. 
You are too frightened to take real steps. You have taken steps in one respeot, in the 
matter of textiles, and you have earned a rich dividend from it. Prices have wonder-
fully come down. That la.rge stocks were being exported to outside countries and 
that the Government of India is taking everything for the army have bee~ f~lsifie~. 
There is so much stock that it cannot be sold before the 31st October. Simllarly If 
you have real determination to tackle the question of food,' you could do so. But 
you should do many things. First of all you have to declare everybody to declare 
stocks over a. certain limit. You must examine the figures. You will have to impose' 
penalties, that undeolared stocks will be confiscated, etc. You must then have 8: 
machinery to examine these things and no more illegal gratifioations., GovJlmment 
has legalised illegal gratification. 

o 
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t.browing blame upon it, take into its own hands the question of the country's.food 
aupply just as it has done about the military supply and take power to control the 
purchase and supply of food crops not only in the country but ask for and arrange 
supplies from outside as it has so long been supplying goods to outside countries. 
Inatead of allowing competitive puoohases by ditlerent a.gencies and. allowing them 
to make as much profit as posaible, which has been the cause of raising thc prices 
and instead of looking for too much excess profits tax, the Government should sec 
that the cultivators get a decent price and that the consumers, both urban and. rural 
get their food aJso at a decent price. The Provincial Govemme,nts and public support 
should.be enlisted for the proper mana.gement of the tra.naa.ctions as had once been 
'thought of through licensed traders instead of merely establishing free trade principle 
a8 had lately boon adopted. The question of transport of food from one part of the 
country to anOther should also receive careful consideration. In spite of the earnest 
eJfort on the part of Government, there has been undeniablc failure on its part to 
supply proper transport; for food supply and this has been due to their wreckless 
depletion'of wa.gon and railway materials from India to other countries a.nd we should 
ask for their return to us, now that the war front is being transferred to India. ' 

THE HONOURABLE MR. R. H. PARKER (Bombay Chamber of Commeroe): 
Sir, I have one or two brief comments to make. I do not want to repeat anything 
that has been said by other members of the House. As a member of the European 
Group I v&y much welcome the decision of the Government of India to make one 
portfolio of this Department, for one Member of the Viceroy's Council. That was 
8. thing that we always supported and we suggested in the very early stages of the 
discussions on food control. I think one of the most serious omissions--a.nd it is 
largely I think a question of the Provincial Governments and their ma.gistrates-
has been the question of the lack of severity in dealing with the people whQ hav~ done 
improper things in connection \l'ith food hoarding, charging higher prices than 
controlled prices and so on. I think it is a most important thing that in every 
possible case the maximum penalty should be exacted. 

THE HONOURABLE MR. HOSSAIN IMAM: No compromise. 
THE HONOURABLE MD. R. H. PARKER: I agree. 
The Honourable Mr. Dalal suggested that the question of shipping space was 

not such an acute one and I think he also said that as it was a matter of life and 
death the space should be utilised for taking grains to this country . Well, with that 
I of course fundamentally agree. But I think you have aJso to bear in mind that 
Ilbipping space, which is wanted now to carry food, is also wanted in connection with 
the sa.ving of lives from death among the forces. The fact remains that our troops 
overseas must be backed up : and it may be even more important that they shou14 
be backed up than that food should be brought here. _ 

The Honourable Member·also suggested that payment might be made in gold 
or silver. I cannot help feeling· that the implication underlying that suggestion 
1Vould be that the currency was not sound. It would encourage that feeling. 
1Vhich I think should be avoided. 

THE HONOURABLE MR. M. N. DALAL: It has nothing to do with currency 
at a.ll. Gold and silver makes a spontaneous appeal to poor agriculturists that is a 
auggestion which has also been made by Sir Tracy Ga.vin Jones, the President of the 
Chamber of Commerce, Cawnpore. 

THE HONOURABLE MR. R. H. PARKER: I can only say that I am afraid I 
diBagree with Sir Tracy (javinJones. ' 

The Honourable Sir David Devadoss seemed to sa.y that there is very little· 
hoarding. I must say that my impression is that there is a. large amount of hoarding 
but that a large proportion of it is what I would call unintentional. I will tell you 
two cases whefe l·have been a hoarder myself, as an employer. When I found that 
any employees could not get grain, I went out and bo~ght grain in larger quantiti~ 
than I or they had done before. I had never bought·such large quantities before m 
normal times. Why did I do that now t Not so much because I was frightened 
about the future, but because I wanted to start my own organisation of grain shops 
to ~pply my employees witlb food. I naturally had to atock:t;pe require4 foodgrains 
In fairly large quantities in order to· make sure of supplies for a rea.aCina.ble period of 
time. Not only did I do that for a few thousa.nd people whom I happened to be 
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employing as manager of a company, but I also did it for my own personaJ sta.ff. 
I started a little grain shop in my compound which was run by one of my servants. 
There also I had to keep a stock of grain. That is all very harmless, in general terms. 
But the fact remains that it gives the impression that large stocks are being bought 
and taken away. People think they are being consumed. They are not. They 
are there for use. And to that extent our position is probably not as bad as it seems. 

There was a reference by two Honourable Mt=mbers to subsidies. I have always 
held the viow that the line adopted in England is really a sounder line than that 
which we have adopted here, and I would strongly recommend Provincial Govern. 
ments to coll8idel' whether, when they have to purchase grain for their own provincia! 
requirements, for the requirements of those who live in their territories, even though 
they may have to pay a high price, whether they ought not to sell at a fair and rea-
sonable price to the consumers in their province. ' 

The Honourable Sir A. P. Pa.tro wanted ·to have rural rationing rather than 
urban rationing. I think that is purely a question of pra.otioal politios.--

'l'HE HONOURABLE SIR A. P. PATRO: I never said that there should be rural 
rationing. What I said was that the ruraL problcmwas different from the urban, 
and I also said that you employers bought food at high prioes to the detriment of the 
rura.l people. 

1'HE HONOUB.A.BLE MR. R. H. PARKER: I thought thatc.he Honourable 
Member was advocating the adoption of rural rationing. I am wrong. I am sorry 
I misunderstood him. I do not know what his solution of the problem is in that 
casco .. 

Then he rather jeered at the Grow More Food campaign. "That is all very well. 
You may jeer at it; but the fact rema.ina that there are a tremendous lot of modern 
methods which the Honourable Member as a zamindar and aJl zamindars should try 
and persuade their ryots to adopt. The zamind&rs-

Tm: HONOVB.A.lILlII Sm A. P. PATRO: Where a.re the zamind&rs l They have 
all disappeared I 

, 'liIlil HON01I.RABLlII MB. R. H. PARKER: Well. I oa.n still see the Honourable 
Member I 

The Honourable Mr. H088&in Imam referred to the unemployed Members of the 
Viceroy's Counoil. Now, if there is one thing more valuable than any other in life, 
it is a large number of people who are unemployed, who have brains, and who are 
thinking: they are the thinking department of the world. ' 

That is ali I have to say. ' 
*THE HONOUB.A.BLE MAULVl ALI ASGAR KHAN (Assam: Muhammadan): 

Sir, today we have met here to discuss the food problem, which is very important in 
lnuia at the moment. 

The price of foodstuffs is daily increasing, and has reached such a high pitch 
now that it is beyond the means of the masses to buy the necessities of life' such as 
their staple food. In the Eastern Provinces rice is the principal food. The price of, 
this commodity has gone'up from Rs. 4 to Rs. 40 a maund now. How is it possible 
for the poor classes to buy rice at this high price 1 Moreover, it has become scarce 
now. Bengal, Assam, Bihar, Orissa and Madras are the provinces where rice is 
chiefly consumed. The other parts of India where wheat is consumed there is a 
sufficiency of this commodity, and it is also imported from AustraJia. 

In normal times Burma used to supply vast quantities of rice to the rice. 
consuming provinces to feed especially the people in the industrial areas such all 
mills' and tea estates. But now Burma. having been occupied by the enemy, thele 
provinces are obliged to depend Qn their own resources. 

With the war activities in India, the Military Department had stored up a vast 
quantity of rice for the army. Profiteers, finding that there was an extraordinary 
demand for rice, began to stock it for profit. Industrial magnates had stored up the 
lIame to provide for the labour employed by them. Thus the price. of rice 
went up very high, especiaJIy in Bengal where this commodity is in deficit at all 
times. In addition to this, they had to supply to the India Government. In spite 
of the shortage in India, she had to export. 

In order to lower the prioes, Government introduced the control system. But 
this could not meet with the desired result, as the transport facilities for the supply 
were not available. So the net result was nil. Having had this experience, Govern-

*Not oornot.ed by the HODOurablo Member. 



218 OOONOIL OF STATE P2TH AUG. 1948 
[Maulvi Ali AsgiU' Khan.) 

very little on aetual increase of the same. All money available for agricultural 
improvement was spent .for the pa.y of the staff and research activities. But aotually 
money wail not ava.ilable for land improvement and other expenses in this connec. 
tion. Government should settle all the available land to the people to increase the 
output. of foodstuff and to oontrol the price of the same. Government should them. 
selves open up storing centres and buy the same for supplying to all intending pur. 
cha.sertJ at a. fixed low prioe, so that it lnay be within the reach of everybody's pocket. 
In conclusion, Sir, I would submit that Government should increase the settlement 
of all cultivable land as I mentioned in my Provinee 9f Assam and in other provinces, 
so that commodities supply may increase and scarcity vanish. They should help the 
cultivators by giving money and supplying fertilisers so as to improve the outturn of 
the crop and also Government should be particularly careful in the matter of exports 
of foodstuffs to other countries, and should have import of foodgraibs from other 
countries. ,). hope the Government will not turn a deaf ear to what Honourable 
Members say in the House, but will utilise same to improve matters. . 

With these words, Sir, I conclude my speech. 
THE HONOURABLE MR. 'N. K. DAS (Orissa: Non.Muhammadan): Sir, I 

h"ppen to come from a province which is alleged to be a surplus province and whioh 
is a neighbouring province to Bengal, and still not much of foodgrains have flown 
from my province to Bengal There has been some adverse criticism 1l.gainst my 
province. But I shall presently show that my province is not a surplus province . 

. It is true that there may be Government records which were oomputed 20 years back 
in one propitious year and which perhaps has never been revised in tne light of what 
is obtaining today. I shall also show that as my province happens to be in a deltaio 
area. it is subjected almost annually to devastating floods and my provinoe is practi. 
cally denuded by about 10 per cent. of its crop every year. The last tornado which 
swept over Midnapore also was over Northern Balasore, a district in my province and 
8. large quantity of crops was damaged. In that part of the Balasore district on the 
borders of Midnapor(' not only are there famine conditions but even deaths due to 
atarva,.tion. To add to all these troubles, a cyclone of severe intensity passed over 
the coastal area in Orissa in Nov~mber last-the ·wind sweeping over 40 miles inland 
and crop that was ripening in November, to be reaped in December, was almost 
completely destroyed in that c6astal tract of Orissa. So, therefore, Sir, taking all 
these facts into consideration-the geographical position, the 'annual devastation 
and then the two unullual factors of cyclone in successive stages in: November and 
in October-you can take it thai ·taking an average for the last five years, it ca.nnot 
be said that my province is a surplus one, and, if I have to coneede that it is, as Go-
vernment records show it, really a surplu!!, one I can go 110 fM' and Ray that it may be 
just on the very margin of being a surplus province. 

As I have said, Sir, crop statements, I am afraid, are export figures and are rather 
unreliable. I have already said that they may have been computed Rome 10 or 15 
years back on a very propitious year and have never been c01'l'<lct9d since, with the 
result that Orissa is being shown now today as a surplus province, which has quite a 
la.rJe sqrplus of about 10 or 20 la.khs of maunds of rice. Unfortunately, Sir, these 
figures also take into account quite a. large trade of this commodity that flows into 
Orissa from the neighbouring Statt-.s. There are quite a large number of feudatory 
States round about Orissa and quite a substantial tradc in ~his commodity flows from 
these States through Orissa. Some portion of the commodity is exported, while 
some is consumed in Orissa. itself. So, Sir, these trade figures which show tha.t my 
province is a surplus one are mostly based on this tra.de tha.t Bows from the neighbour. 
ing States. What happened this yoar, Sir, was tha.t these small States, which were 
certainly very p&nicky, as everybody else was hecause of an imminent invasion by 
Japan of the.EA.8t Coast, kept back everything they could and did not allow any of 
this oommodity to flow out in the regular and normal cha.nnel of business, and the 
result was that my prQvince was deprived to that extent of quit,"; a large amount of 
ita rice and paddy and of eourse pulses, too. 

Then, again, Sir, in spite of all these facts and in spite of the fact that the Govern., 
ment of Orissa had some knowledge, or at least had some signs of this case happening, 
thi: Government of Orissa did agree to spa.re to the Government of India pool, at their 
~ue8t\ about 3 Ia.khs of maunds of rice, and we did actually give to the Government 
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pmploying &8 mana.ger of a. company, but 1alBO did it for my own per~nal staff. 
I started a little grain shop in my compound which was run by one of my servants. 
There also I had to keep a stock of grain. That is all very harmless, in general terms. 
But the fact remains that it gives the impression that large stocks are being bought 
and taken away. People think they are being consumed. They are not. They 
are there for use. Add to that extent our position is probably not as bad as it seems. 

There was a reference by two Honourable Members' to subsidies. I have always 
held the view that the line adopted in England is really a BOunder line than that 
which we have adopted here, and I would strongly recommend Provincial Govern. 
ments to consider whether, when they have to purchase grain for their own provincial 
requirements, for the requirements of those who live in thcir territories, even though 
they may have to pay a high price, whether they ought not to sell at a fair and rea-
sonable price to the consumers in their province. 

The Honourable Sir A. P. Patro wanted, to have rural rationing rather than 
urban rationing. I think that is purely.a question of practioal politil3s.--

THE HONOURABLE SIB A. P. PATRO: I never said that there should be rural 
rationing. What I said was that the rural problem was different from the urban. 
and I also said that you employers bought food at high prices to the detriment of the 
rural people. 

THE HONOURABLE MR. R. H. PAI~KER: I thought that tlle Honourable 
Member was advocating the adoption of rural rationing. I am wrong. I am sorry 
I misunderstood him. I do not know what his solution Q(~e problem is in that 
case. 

Then he rather joored at tlte Grow More }'ood campaign. Tha.t is aU ve~y well. 
You may jeer at it; but the fact remains that there are a tremendous lot of modern 
methods which the Honourable Member as a zamindar and all zamindars should try 
and persuade their ryots to adopt. The zamindars-- . 

'l'BE HONOURABLE SIB A. P. PATRO :.Whel'e are the za.mindars 1 They have 
all disappeared I .' . 

THE HONOURABLE MR. R. H. PARKER: Well.! can still see the Honourable 
Member I 

The Honoqrable Mr. Hossain Imam referred to the unemployed Members of the 
Viceroy's Council. Now, if there is one thing more valuable than any other in life. 
it is a large number of people who are unemployed., who have brains, and who are 
t,hinking : they are the thjnking department of the world. 

That is all I have to say. 
*THE HONOURABLE MAULVI ALI ASGAR KHAN (Assam: Muhammadan): 

~ir. today we have met here to discuss the food problem, which is very important in 
India at the moment. . 

The price of foodstufi's is daily increasing, and has reached such a high pitch 
110W that it is beyond the means of the masses to buy the necessities of life such as 
their staple food. In the Eastern Provinces rice is the principal food. The price' of 
this comm9dity has gone up from Rs. 4 to Rs. 40 a maund now. How is it possible 
for the poor classes to buy rice at this high price 1 Moreover. it has become scarce 
llOW. Bengal, Assam, Bihar, Orissa and Madras are the provinces where rice is 
chiefly consumed. 'l'he other parts of India where wheat is consumed there is a. 
sufficiency of this commodity, and it is also imported from Australia. 

In normal times Burma used to supply vast quantities of rice to the rice. 
consuming provinces to feed especially the people in the industrial areas such &s 
mills and tea estates. But now Burma having been occupied by the enemy, these 
provinces are obliged to depend on their own resources. 

With the war activities in India, the Military Department had stored up a vast 
quantity of rice for the army. Profiteers, finding that there wa9 an extraordinary 
demand for rice, began to stock it for profit. Industrial magnates had stored up the 
same to provide for the labour employed by them. Thus the price of -rice 
went up very high, especially in Bengal where this commodity is in deficit a.t all 
times. In addition to this, they had to supply to the India Government. In spite 
of the shortage in India, she had to export. 

In order to lower the prices, Government introduced the control system. But 
this could not meet with the desired result, as the transport facilities for the supply 
were not ava.i1a.ble. So the net result was nil. Having had this experience, Govern. 
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v.ery little on a.ctual increase of the same. All money available for a.gricultural 
Unp]'ovement was spent for the pay of the staff and research aotivities. But actually 
money was not available for land improvement and other expenses in this connec· 
tion. Government should settle &ll the available land to the people to increase the 
output of foodstuff and to control the price of the same. Government should them. 
selves open up storing centres and buy the same for supplying to all intending pur-
ohasers at a fixed low price, so that it may be within the reaoh of everybody's pocket. 
In conclusion, Sir, I would submit that Government should increase the settlement 
of all cultivable land as I mentioned in my Province of Assam and in other provinces, 
sO that commodities supply may increase and sc&rcity vanish. They should help the 
cultivators by giving money and supplying fertilisers so as to improve the outturn of 
the crop and also Government should be patticularly oareful in the matter of exports 
of foodstuffs to other countries, and should have import of foodgrains from other 

. countries. J hope the Government will not turn a deaf ear to what Honourable 
Members say in the House, but will utilise same to improve matters. 

With thes~ words, Sir, I conclude my speech. 
THE HONOURABLE MR. N. K. DAB (Orissa: Non.Muhammadan): Sir, I 

happen to come from.a province which is alleged to be a surplus province and whioh 
is a neighbouring province to Bengal, and still not much of foodgrains have flown 
from my province to Bengal. There has been some adverse criticism against my 
province. Bu~ 'l shall presently show that. my province is not a surplus province. 
It is true that there may be Government records which were computed 20 years baok 
in one propitious Yf'""r and which perhaps has never been revised in the light of what 
is obtaining today. I shall also show that as my provinoe happens to be in a deltaic 
area. it is subjected almost annually to devastating floods and my province is practi. 
cally denuded by about 10 per cent. of its crop every year. The last tornado whilJh 
8wept over Midnapore also was over Northern Balasore, a district in my provinoe and 
a large quantity of crops was damaged. In that part of the Balasore district on the 
borders of Midnapore not only are there famine conditions but even deaths due to 
starvation. To add to all these troubles, a cyolone of severe intensity passed over 
the coastal area in Orissa in November last-the wind sweeping over 40 miles inland 
arid crop that was ripening in November, to be reaped in Deoember, was almost 
complet.ely destroyed in that coastal tra.ct of Ori88a. So, therefore, Sir, taking all 
these facts into consideration-the geographical position, the annual devastation 
and then the two unusual faotors of cyclone in sucoessive stages in November and 
in October-you can take it that taking an average for the last five years, it cannot 
be said that my province is a surplus one, and, if I have to ooncede that it is, as Go. 
vernment records show it, really a surplus one I can go RO far. and say that it may be 
just on the very margin of being a surplus province . 

.As I have said, Sir, crop statements, I am afraid, are export figures and are rather 
unreliable. I have already said that they may have been computed some 10 or 15 
years ba(lkon a very propitious year and have never been corrected Rince, with the· 
result that Orwa is being shown now today as a surplus provinoe, which has quite a 
large surplus of about 10 or 20 lakhs of maunds of rice. Unfortunately, Sir, these 
figures also take into account quite a large trade of this commodity that flows into 
Orissa from the neighbouring States. There are quite a large number of feudatory 
States round about Ori88& and quito a substantial t,rade in this commodity flows from 
these States through Orissa. Some portion of the commodity is exported, while 
some is consumed in Ori88& itself. So, Sir, these trade figures which show that my 
province is a. surplus one are mostly based on this trade that flows from the neighbour. 
ing States. What happened this year, Sir, was t.hat these RmaII States, which were 
t,'ertainly very panicky, as everybody else was because of an imminent invasion by 
Japan of the East Coast, kept ha.ck everything they could and did not allow a.ny of 
t.his commodity to flow out in the regular and normal channel of husine!!s, and the 
result was that my province was deprived to that ext,ent, of qnite a. large amonnt of 
its rice and paddy and of course· pulscs, too. 

Then, again, Sir, in "pite of all theRe facts and in Rpite of the fact that the Govern· 
ment of Orissa had 80me knowledge, Or at lClI.8t had some signs of this ca.se happening, 
th~ Government of OrisRa did agree to Rpare to the Government of India pool, at their 
request, about 3 Iakhs of maunds of rioe, and we di~ actually give to the Government 
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of India pool about 3 lakhs of maunds of rice. This was somewhere in May this year 
and as t~ was given on praotically I a.mtold, tI. distinct understanding that since 
crop prospects were not quite very bright in Orissa· this year and since they had already 
had devastations from cyclone and other aaoUses during the last year the Governm~nt . 
of India. will not insist upon the Government of Orissa to make further contributions 
on this account and that the Government of India will leave the Government of Oriss&. 
to manage t~ by itself. But contrary to this understanding-if this was an under. 
standing at alI-=-the Government of India declared the Eastern Zone as a free trade 
Eone on the 18th of June, 1943, and as a result of that people from Midnapore and 
people from Bengal used to come or started coming in large numbers. They used to 
boArd running"tra.ins and they used to carry with them small basketland they dropp-
ed in at the nearest plaooe poss~ble !Iond used. to buy whatever they could of rice or 
paddy or whatever was available to them in the eo.tryside in Orissa.· The number 
of such people, Sir, was not. very small. On a modest estimate it mtght be said that 
at least 5,000 people used to do this sort of travelling and purchasing rice and paddy 
in Orissa every day. This went on for about a month or so and then the'Orissa 
Government in order to save their own people -I mean in order to sawe their OWI\ skin, -
perhaps they had no alternative-decided t.o resort to a plan of attaohing all that was 
available in the country. They did so, and I DlllSt say that it was a VLTY bold step 
taken. If that step had not been taken, Sir, I am sure to day worse conditionll would 
have prevailed in my province than thofic prevailing today in Bengal.-

THE HONOUBABr.. THE 'CHAIRMAN (The Honourable 1Ir. V,. V.Kalikar): 
How long will the Honourable Member" continue 1 

THE HONOUlLABLE MR. N. K. DAS: For another ten minutes,Sir. 
THE HONOURABLE THE CHAIRMAN (The Honourable Mr. V. V. Kalikar): 

The House will now adjourn till 11 A.M. tomorrow. The Honourable Member will 
resume his speech tomorrow. . 

, The COuncil then adjourned' till Eleven of the Clock on Friday. the 13th August, 
1943. 
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